
ORISSA HIGH COURT

FILING REPORT AS ON :20/03/2023

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

1 BLAPL/0003070/2023 CHANDRA NAGABANSHA SOUBHAGYA KUMAR DASH PARLAKHEMUNDI /239 /2022

VS VS ()

STATE OF ODISHA //
2 BLAPL/0003071/2023 SANTOSH BIBAR S.S.RAY (2) CHANDRAPUR /32 /2022

VS VS ()

STATE OF ODISHA //
3 BLAPL/0003072/2023 SURESH CHANDRA SAHOO @ DAKA PRADEEP KUMAR MAHAPATRA NAYAGARH /37 /2023

VS VS ()

STATE OF ODISHA //
4 BLAPL/0003073/2023 BALIA @ BALARAM SETHI LAMBODOR ACHARI BELLAGUNTHA /362 /2022

VS VS ()

STATE OF ODISHA //
5 BLAPL/0003074/2023 SANTANU KUMAR SAHOO PRASANNA KUMAR NAYAK (1) DHENKANAL TOWN /130 /2023

VS VS ()

STATE OF ODISHA //
6 BLAPL/0003075/2023 RAJU MADKAMI JUGALA KISHORE PANDA ORKEL /173 /2021

VS VS ()

STATE OF ODISHA //
7 BLAPL/0003076/2023 BALAKRUSHNA MISHRA JUGALA KISHORE PANDA NCB BHUBANESWAR /1 /2023

VS VS ()

STATE OF ODISHA //
8 BLAPL/0003077/2023 SARAT PARIDA MANORANJAN ACHARYA SARANAKUL /40 /2023

VS VS ()

STATE OF ODISHA //
9 BLAPL/0003078/2023 SENAPATI DIGAL RAMESH CHANDRA MOHARANA PHULBANI SADAR /25 /2021

VS VS ()

STATE OF ODISHA //
10 BLAPL/0003079/2023 DAMBARU BENIA @ BENIYA @ HARIJAN ARIJEET MISHRA JEYPORE SADAR /315 /2022

VS VS ()

STATE OF ODISHA //
11 BLAPL/0003080/2023 MAMULI @ MILAN GARNAIK PRAVAT KUMAR NAYAK KHAMAR /13 /2023

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0003081/2023 MANAS DAS SATYA RANJAN MULIA JAGATPUR /106 /2023

VS VS ()

STATE OF ODISHA //
13 BLAPL/0003082/2023 PRAKASH NAYAK MANAS KUMAR CHAND BANAPUR P.S. /65 /2023

VS VS ()

STATE OF ODISHA //
14 BLAPL/0003083/2023 KAIBARTA MAHANANDA KHIROD PRASAD NEGI  / /0

VS VS ()

STATE OF ODISHA //
15 BLAPL/0003084/2023 BIJAY SETHY BIDYUTLATA MOHANTY BAIDESWAR /67 /2019

VS VS ()

STATE OF ODISHA //
16 BLAPL/0003085/2023 BULU @ SANDIP KUMAR SINGH BISWARANJAN DALAI BRAJARAJNAGAR /139 /2019

VS VS ()

STATE OF ODISHA //
17 BLAPL/0003086/2023 PRADIP PRADHAN GIRIDHARI SINGH SHERAGADA /152 /2022

VS VS ()

STATE OF ODISHA //
18 BLAPL/0003087/2023 GUDU @ DHARMESWAR NAG UMAKANTA BARIK GOLAMUNDA /43 /2018

VS VS ()

STATE OF ODISHA //
19 BLAPL/0003088/2023 MADHABA DIGAL SWAYAMPRAVA DASH GOCHHAPADA /83 /2021

VS VS ()

STATE OF ODISHA //
20 BLAPL/0003089/2023 MADHABA DIGAL SWAYAMPRAVA DASH GOCHHAPADA /75 /2019

VS VS ()

STATE OF ODISHA //
21 BLAPL/0003090/2023 KALIA @ KALANDI SAMAL CHEERA RANJAN SATAPATHY SALIPUR /334 /2022

VS VS ()

STATE OF ODISHA //
22 BLAPL/0003091/2023 MANGHUA @ KISHOR CHANDRA POTHAL DEBASNAN DAS BARI /54 /2023

VS VS ()

STATE OF ODISHA //
23 BLAPL/0003092/2023 PRADEEP PASHAYAT MAHES DAS BALLIGUDA /64 /2023

Page 2/47



ORISSA HIGH COURT

FILING REPORT AS ON :20/03/2023

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

VS VS ()

STATE OF ODISHA //
24 BLAPL/0003093/2023 AKHAYA MAHANTA@AKSHAY MOHANTA SOUBHAGYA KUMAR DASH KALIAPANI /103 /2022

VS VS ()

STATE OF ODISHA //
25 BLAPL/0003094/2023 SANATANA CHINTAPATRA SANJEEV UDGATA MATHILI /113 /2021

VS VS ()

STATE OF ODISHA //
26 BLAPL/0003095/2023 DHABU PANGI ASIT KUMAR JENA CHITRAKONDA /142 /2022

VS VS ()

STATE OF ODISHA //
27 BLAPL/0003096/2023 V. UMESH ASIT KUMAR JENA ORKEL /70 /2023

VS VS ()

STATE OF ODISHA //
28 BLAPL/0003097/2023 JAYANTA MANDAL ASIT KUMAR JENA ORKEL /70 /2023

VS VS ()

STATE OF ODISHA //
29 BLAPL/0003098/2023 ANIL HARIJAN ASIT KUMAR JENA ORKEL /168 /2022

VS VS ()

STATE OF ODISHA //
30 BLAPL/0003099/2023 RAJU KHILA ASIT KUMAR JENA KALIMELA /51 /2023

VS VS ()

STATE OF ODISHA //
31 BLAPL/0003100/2023 KHETRA AGHARIA UMAKANTA BARIK GOLAMUNDA /99 /2013

VS VS ()

STATE OF ODISHA //
32 BLAPL/0003101/2023 BHIMSEN MADKAMI JUGALA KISHORE PANDA ORKEL /173 /2021

VS VS ()

STATE OF ODISHA //
33 BLAPL/0003102/2023 TUNA @ BIBHU RANJAN SETHI AMULYA RATNA PANDA KHANTAPADA /262 /2022

VS VS ()

STATE OF ODISHA //
34 BLAPL/0003103/2023 SK. IMRAN @ SK. JAPAN @ SK. JAPANI AMULYA RATNA PANDA MARINE PS AT BALARAMGADI /3 /2021

VS VS ()
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STATE OF ODISHA //
35 BLAPL/0003104/2023 DOM@GURUDEV NAIK PRIYA RANJAN SINGH JODA /241 /2022

VS VS ()

STATE OF ODISHA //
36 BLAPL/0003105/2023 SHYAM SUNDAR SAHANI ANIRUDHA DAS ITAMATI /2 /2022

VS VS ()

STATE OF ODISHA //
37 BLAPL/0003106/2023 PAPUNA @ BAPINA DAS HIMADRI KUMAR BISWAL JAGATSINGPUR /52 /2023

VS VS ()

STATE OF ODISHA //
38 BLAPL/0003107/2023 SAMARENDRA MOHANTY SURYAKANTA DASH  / /0

VS VS ()

STATE OF ODISHA //
39 BLAPL/0003108/2023 JITU @ JITENDRA SAMAL ADITI HOTA TALCHER TOWN /161 /2023

VS VS ()

STATE OF ODISHA //
40 BLAPL/0003109/2023 ARUN ORAM BHABANI SANKAR DASPARIDA JHARSUGUDA /53 /2021

VS VS ()

STATE OF ODISHA //
41 BLAPL/0003110/2023 KANAK BEHERA SIDHARTH PRASAD DAS BASELI SAHI PS /165 /2022

VS VS ()

STATE OF ODISHA //
42 BLAPL/0003111/2023 MOHAN BAURI @ MOHAN MAHES DAS SARANGADA /15 /2023

VS VS ()

STATE OF ODISHA //
43 BLAPL/0003112/2023 SAILENDRA NARAYAN ROUT BISWAJIT PASAYAT RAJKANIKA /297 /2020

VS VS ()

STATE OF ODISHA //
44 BLAPL/0003113/2023 DEEPAK RANJAN PANDEY SARBESWAR SAHOO DHARMABANDHA PS /60 /2022

VS VS ()

STATE OF ODISHA //
45 BLAPL/0003114/2023 ABALA NAIK ADITI HOTA TALCHER TOWN /161 /2023

VS VS ()

STATE OF ODISHA //

Page 4/47



ORISSA HIGH COURT

FILING REPORT AS ON :20/03/2023

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

46 BLAPL/0003115/2023 RAVADA VENKETESH KUMAR @ R VENKETESH KUMARSMRUTI RANJAN MOHAPATRA POTTANGI /129 /2022

VS VS ()

STATE OF ODISHA //
47 BLAPL/0003116/2023 BIJAY KUMAR MEHER SURENDRA KUMAR SAHOO BRAJARAJNAGAR /57 /2023

VS VS ()

STATE OF ODISHA //
48 BLAPL/0003117/2023 AMRUT SAHU JUGALA KISHORE PANDA JHARBANDH /160 /2020

VS VS ()

STATE OF ODISHA //
49 BLAPL/0003118/2023 NARAYANA MOHANTY BIKRAM KESHARI MOHANTY NAYAPALLI P.S. /275 /2020

VS VS ()

STATE OF ODISHA //
50 BLAPL/0003119/2023 PRATAP DAS SUSHANTA KUMAR SAMANTARAY MALGODOWN /82 /2021

VS VS ()

STATE OF ODISHA //
51 BLAPL/0003120/2023 IRASIS ACHARYA PITAMBAR ACHARYA(SR. ADV.) CAPITAL P.S. /135 /2023

VS VS ()

STATE OF ODISHA //
52 BLAPL/0003121/2023 TAHIT SAHA RANAJIT KESHARI RAY KISSANNAGAR PS /143 /2022

VS VS ()

STATE OF ODISHA //
53 BLAPL/0003122/2023 SHANKAR DHANGADAMAJHI DIPAK RANJAN MISHRA JAIPATNA /186 /2022

VS VS ()

STATE OF ODISHA //
54 BLAPL/0003123/2023 SURIA @ SURESH BEHERA PRASANTA KUMAR SAHOO DHENKANAL SADAR /22 /2022

VS VS ()

STATE OF ODISHA //
55 BLAPL/0003124/2023 NARESH CH. NAYAK SATYAJIT MOHAPATRA (2) BANSADA /369 /2022

VS VS ()

STATE OF ODISHA //
56 BLAPL/0003125/2023 RAHUL DANGRI @ MINAYAKA JAJATI KESHARI KHUNTIA LAXMIPUR /70 /2022

VS VS ()

STATE OF ODISHA //
57 BLAPL/0003126/2023 SURAJ NAIK @ NAIDU DIBYAJYOTI SAHOO SUNDARGARH TOWN /36 /2023
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VS VS ()

STATE OF ODISHA //
58 BLAPL/0003127/2023 DAMBARUDHAR KONHAR RAKESH KUMAR DAS  / /0

VS VS ()

STATE OF ODISHA //
59 BLAPL/0003128/2023 MANORANJAN SAMANTARAY SANJIB KUMAR BHANJADEO AIR FIELD P.S. /26 /2023

VS VS ()

STATE OF ODISHA //
60 BLAPL/0003129/2023 VEER @ BIRA SINGH RAKESH KUMAR DAS GUNUPUR /139 /2020

VS VS ()

STATE OF ODISHA //
61 BLAPL/0003130/2023 DEBENDRA DHAR @ DEBAR SARAT KUMAR JENA BHEDEN /6 /2017

VS VS ()

STATE OF ODISHA //
62 BLAPL/0003131/2023 KAILASH DAS @ KELA SARAT KUMAR JENA RAMBHA (KHALLIKOTE) /96 /2023

VS VS ()

STATE OF ODISHA //
63 BLAPL/0003132/2023 ANIL KUMAR SAHU PRAVAT KUMAR NAYAK N.T.P.C. /57 /2022

VS VS ()

STATE OF ODISHA //
64 BLAPL/0003133/2023 LALA AMRUT SAGAR RAY DEBASNAN DAS LALBAG /321 /2020

VS VS ()

STATE OF ODISHA //
65 BLAPL/0003134/2023 CHITTA RANJAN MOHAPATRA SANJIT KUMAR DAS CHAULIAGANJA /334 /2022

VS VS ()

STATE OF ODISHA //
66 CMAPL/0000228/2023 IRCON INTERNATIONAL LTD. MILAN KANUNGO  / /

VS VS ()

MD. SIRAJ //
67 CMAPL/0000229/2023 KONARK PIPE AND SYNTHETIC (P) LTD. BIBEKANANDA BHUYAN  / /

VS VS ()

AGM AND AO,STRESSED ASSETS RRECOVERY BRANCH,STATE BANK OF INDIA //
68 CMAPL/0000230/2023 PANDABA MISRA ADV.  / /

VS VS ()
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STATE OF ODISHA //
69 CMP/0000303/2023 BURUDI KANTAMA KARUNAKAR DAS  / /

VS VS ()

PEDALU BANKULU //
70 CMP/0000304/2023 RAMESH KUMAR PARIDA DEEPALI MOHAPATRA  / /

VS VS ()

GANESH KUMAR PARIDA //
71 CMP/0000305/2023 RAMESH KUMAR PARIDA DEEPALI MOHAPATRA  / /

VS VS ()

GANESH KUMAR PARIDA //
72 CMP/0000306/2023 BRAHMANANDA PRADHAN BRAHMANANDA TRIPATHY  / /

VS VS ()

RATNAKAR SAHOO //
73 CMP/0000307/2023 K.SHIVA SANKAR SENAPATI KISHORE KUMAR MISHRA  / /

VS VS ()

K.ASHOK KUMAR SENAPATI //
74 CMP/0000308/2023 PRASANTA KUMAR SAHOO CHANDRAMANI DASH  / /

VS VS ()

PRAMOD KUMAR MALLICK //
75 CMP/0000309/2023 GOPAL DAS @ GOPAL CHARAN DAS ARUN KUMAR MISHRA -2  / /

VS VS ()

ANTARYAMI DAS //
76 CMP/0000310/2023 BRAJA KISHORI SINGH DEEPALI MAHAPATRA  / /

VS VS ()

RUKNI SAHU //
77 CMP/0000311/2023 DHARANIDHAR ROUT AMIT PRASAD BOSE  / /

VS VS CIVIL JUDGE (JD),KENDRAPARA(Kendrapara )

BABAJI CHARAN ROUT CS/0004133/2014
78 CMP/0000312/2023 OMKARNANDA @ OMKARNANDA PUROHIT TUSAR KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
79 CMP/0000313/2023 OMKARNANDA @ OMKARNANDA PUROHIT TUSAR KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
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80 CMP/0000314/2023 MADHUSUDAN BHOI SATYA NARAYAN MISHRA -4  / /

VS VS ()

RATIKANTA BHOI //
81 CONTC/0001881/2023 SUMITRA DAS ADV  / /

VS VS ()

CHAKRABARTI SINGH RATHORE, COLLECTOR CUM D.M., JAJPUR //
82 CONTC/0001882/2023 UMAKANTA GHADEI ADV  / /

VS VS ()

ASWATHY S., I.A.S. //
83 CONTC/0001883/2023 PRAVAKAR BHOI ADV.  / /

VS VS ()

GOURAV MOHANTY, COMNR. R.P.FUND ORGN. //
84 CONTC/0001884/2023 PRAVAKAR BHOI ADV.  / /

VS VS ()

VIR VIKRAM YADAV, COMNR. COMNR. CUM SECY., WORKS DEPT., BBSR. //
85 CONTC/0001885/2023 PADMABATI BEHERA ADV  / /

VS VS ()

VISHWANATH SINGH JADON, I.A AND A.S,A.G. //
86 CONTC/0001886/2023 SRINIBAS DASH ADV  / /

VS VS ()

SANATHA KUMAR N. IFS //
87 CONTC/0001887/2023 RUKMANI BEHERA MADAN MOHAN  SWAIN  / /

VS VS ()

SUSHIL KUMAR LOHANI, IAS //
88 CONTC/0001888/2023 PRABHASINI GOUDA adv.  / /

VS VS ()

S. ASWASTHY, COMNR. CUM SECY., S AND ME DEPT., ODISHA, BBBSR. //
89 CONTC/0001889/2023 MANAGING COMMITTEE OF UPENDRANATH GIRLS HIGH SCHOOL, RAISHARADV.  / /

VS VS ()

PRADEEP KUMAR DASH, DIRECTOR OF SECONDARY EDUCATION, ODISHA, BBSR. //
90 CONTC/0001890/2023 RAJ KISHORE SAHOO adv.  / /

VS VS ()

S. ASWASTHY, COMMNR. CUM SECY., S AND ME DEPT., ODISHA, BBSR. //
91 CONTC/0001891/2023 PRASANNA KUMAR MOHANTY ADV  / /
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VS VS ()

RAJ KUMAR SHARMA, MEMBER BOARD OF REVENUE //
92 CONTC/0001892/2023 RAJ KISHORE SWAIN ADV.  / /

VS VS ()

S. ASWASTHY, COMNR. CUM SECY., S AND ME DEPT., ODISHA, BBSR. //
93 CONTC/0001893/2023 MANORANJAN MISHRA ADV  / /

VS VS ()

MANOJ KUMAR PATTNAIK, C.E.O., O.C.S.C., BBSR //
94 CONTC/0001894/2023 MAHAMAD JAVED AKHTAR ADV  / /

VS VS ()

SATYABRATA SAHU, IAS //
95 CONTC/0001895/2023 RAMANI SAHANI ADV  / /

VS VS ()

LALIT BAG, TAHASILDAR, TITLAGARH //
96 CONTC/0001896/2023 BINAPANI PRADHAN ADV  / /

VS VS ()

VISHAL K. DEV, IAS //
97 CONTC/0001897/2023 BEDABYASA NAG ADV  / /

VS VS ()

ABOLI SUNIL NARAVANE, IAS //
98 CONTC/0001898/2023 ODISHA GRAMYA BANK, UNIT 1 MARKET BRANCH, BBSRAUROVINDA MOHANTY  / /

VS VS ()

CHIDANANDA MISHRA,M.D. CUM DDO, ODISHA COOPERATIVE COIR CORP. LTD. //
99 CONTC/0001899/2023 MINAKETAN BRAHMA ADV  / /

VS VS ()

ASWATHY S., I.A.S. //
100 CONTC/0001900/2023 BAIKUNTHA CHARAN BARAL ADV  / /

VS VS ()

ASWATHY S., I.A.S. //
101 CONTC/0001901/2023 BIJAYA KUMAR MOHAPATRA ADV  / /

VS VS ()

ASWATHY S., I.A.S. //
102 CONTC/0001902/2023 PARASURAM BISWAL adv.  / /

VS VS ()
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VIJAY AMRUTA KULANGA, COMNR., B.M.C. //
103 CONTC/0001903/2023 SARAT SETHI ADV.  / /

VS VS ()

AMRIT RUTURAJ, IAS //
104 CONTC/0001904/2023 BANSIDHAR GHADEI PRADIP KUMAR DHAL  / /

VS VS ()

DR. SUJATA MISHRA, C.D.M.O. AND P.H.O., PURI //
105 CONTC/0001905/2023 PRUTHIRAJ SAHOO ATMAJIT MANMITH DAS  / /

VS VS ()

VICE CHANCELLOR, UTKAL UNIVERSITY //
106 CONTC/0001906/2023 DR.SAMBHU PANIGRAHI ADV.  / /

VS VS ()

BALESWAR SAHU, ENGNR. IN CHIEF CUM SPL SECY. TO GOVT., INTERNAL VIG. WING, WATER RESOURCES DEPT.//
107 CONTC/0001907/2023 CHANDRA SEKHAR PATRA ADV.  / /

VS VS ()

SANJEEV CHOPRA, IAS //
108 CONTC/0001908/2023 MAHESWAR SENDHA ADV  / /

VS VS ()

SATYABRATA SAHU, I.A.S. //
109 CONTC/0001909/2023 SURESH CH. BEHERA ADV  / /

VS VS ()

SATYABRATA SAHU, I.A.S. //
110 CONTC/0001910/2023 NIRANJAN ROUT ADV  / /

VS VS ()

SATYABRATA SAHU, I.A.S. //
111 CONTC/0001911/2023 BHRAMARBAR SETHI ADV  / /

VS VS ()

SATYABRATA SAHU, I.A.S. //
112 CONTC/0001912/2023 KULAMANI DAS ADV  / /

VS VS ()

SATYABRATA SAHU, I.A.S. //
113 CONTC/0001913/2023 JYOTSHNARANI RAY ADV  / /

VS VS ()

SUSHIL KUMAR LOHANI, PRINCIPAL SECY., PR AND DW DEPT //
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114 CONTC/0001914/2023 SUJIT KUMAR PADHY ADV  / /

VS VS ()

PARUL PATAWARI, I.A.S. //
115 CONTC/0001915/2023 PRAKASH CHANDRA NAYAK ADV  / /

VS VS ()

DEO RANJAN KUMAR SINGH, I.A.S. //
116 CONTC/0001916/2023 PRAMOD KUMAR MOHANTY ADV  / /

VS VS ()

SANJEEV KUMAR CHADHA, I.F.S. //
117 CONTC/0001917/2023 PRAMILA HARICHANDAN ATMAJIT MANMITH DAS  / /

VS VS ()

THE TAHASILDAR, BEGUNIA, KHURDA //
118 CONTC/0001918/2023 JAYANTA KUMAR PATRI ASHOK KUMAR SARANGI  / /

VS VS ()

ASHOK KUMAR SAHOO, DIRECTOR, SECONDARY EDUCATION, ODISHA //
119 CONTC/0001919/2023 PINAKI NANDA RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //
120 CONTC/0001920/2023 DIBAKAR MAHAPATRA ADV  / /

VS VS ()

TAHASILDAR, BAHANAGA, BALASORE //
121 CONTC/0001921/2023 GANESWAR BEHERA ADV  / /

VS VS ()

RAJENDRA KUMAR BEHERA, COMMANDANT 3RD OSAP BN, KORAPUT //
122 CONTC/0001922/2023 GURUDUTTA MALLA TUSAR KUMAR MISHRA  / /

VS VS ()

SALINI PANDIT, I.A.S. //
123 CONTC/0001923/2023 RAJAT CHANDRA SINGH ADV.  / /

VS VS ()

ANU GARG, I.A.S. //
124 CONTR/0000016/2023 SANJAY KUMAR MISHRA ADV  / /0

VS VS ()

JAYANTA BEHERA, INSPECTOR IN CHARGE, BALASORE SADAR POLICE STATION //
125 CRLA/0000304/2023 AMIT KUMAR REENA NAYAK  / /0
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VS VS ()

UNION OF INDIA //
126 CRLA/0000305/2023 INDRA @ INDRAMANI BARIHA SURYAKANTA DWIBEDI LARAMBA /79 /2019

VS VS ()

STATE OF ODISHA //
127 CRLA/0000306/2023 PURNA CHANDRA BISOI @ BISOYI SANJAY KUMAR PRADHAN VIGILANCE PS (BERHAMPUR) /13 /2006

VS VS ()

STATE OF ODISHA(VIG.) //
128 CRLA/0000307/2023 RAJU@RAJENDRA SENAPATI PRABIR KUMAR RAY NIHALPRASAD /213 /2022

VS VS ()

STATE OF ODISHA //
129 CRLA/0000308/2023 JUGAL BALIARSINGH SUCHIT KUMAR NAYAK  / /0

VS VS ()

STATE OF ODISHA //
130 CRLA/0000309/2023 FAKIRA SAHU LAXMINARAYAN PATEL RAMBHA (KHALLIKOTE) /156 /2022

VS VS ()

STATE OF ODISHA //
131 CRLMC/0001392/2023 PADMA BEHERA LAMBODOR ACHARI  / /0

VS VS ()

STATE OF ODISHA //
132 CRLMC/0001393/2023 JIBAN JYOTI JENA SARADA PRASAD DASH KHAIRA /140 /2021

VS VS ()

STATE OF ODISHA //
133 CRLMC/0001394/2023 TAPAS KUMAR BEHERA SUBHASISH SATAPATHY KHANDAGIRI P.S. /514 /2017

VS VS ()

STATE OF ODISHA //
134 CRLMC/0001395/2023 BISWAJIT PATTNAIK RABINDRA KUMAR PATNAIK  / /0

VS VS ()

STATE OF ODISHA //
135 CRLMC/0001396/2023 RABINDRA DALEI ARIJEET MISHRA JEYPORE SADAR /24 /2023

VS VS ()

STATE OF ODISHA //
136 CRLMC/0001397/2023 HEMANTA KHEMUNDU ARIJEET MISHRA JEYPORE MAHILA /111 /2022

VS VS ()
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STATE OF ODISHA //
137 CRLMC/0001398/2023 SANTOSH KUMAR NAYAK MADAN MOHAN  SWAIN MAHILA P.S.(BBSR) /84 /2016

VS VS ()

STATE OF ODISHA //
138 CRLMC/0001399/2023 DASHARATHI PRADHAN SAMVIT MOHANTY JARAPADA /133 /2009

VS VS ()

STATE OF ODISHA //
139 CRLMC/0001400/2023 DUKHU BENYA@ DUKU BENYA BALARAM KHARA  / /0

VS VS ()

STATE OF ODISHA //
140 CRLMC/0001401/2023 NILAMANI BHOI DEEPAK KU SAHOO PATTAMUNDAI /684 /2022

VS VS ()

STATE OF ODISHA //
141 CRLMC/0001402/2023 LABA DALAI DEEPAK KU SAHOO  / /0

VS VS ()

STATE OF ODISHA //
142 CRLMC/0001403/2023 SACHIDANANDA SAHOO ANIRUDHA DAS DHENKANAL SADAR /296 /2018

VS VS ()

STATE OF ODISHA //
143 CRLMC/0001404/2023 G.KRUTIBAS PATRA ANIRUDHA DAS SUNABEDA /18 /2020

VS VS ()

STATE OF ODISHA //
144 CRLMC/0001405/2023 PARSURAM HARIJAN PRANAB KUMAR DAS TENTULIKHUNTI /109 /2020

VS VS ()

STATE OF ODISHA //
145 CRLMC/0001406/2023 SANTOSH KUMAR PANDA KARTIK CHANDRA TRIPATHY BERHAMPUR TOWN /107 /2016

VS VS ()

STATE OF ODISHA //
146 CRLMC/0001407/2023 BIJU SAHANI AMITAV TRIPATHY DASPALLA /91 /2021

VS VS ()

STATE OF ODISHA //
147 CRLMC/0001408/2023 SK.TAJUDDIN @ SK.SARAJ @ SK.TAJUBUN AMULYA RATNA PANDA SAHADEV KHUNTA /217 /2022

VS VS ()

STATE OF ODISHA //
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148 CRLMC/0001409/2023 BABLOO @ SK. NABI HOSSEN AMULYA RATNA PANDA BALASORE SADAR /169 /2022

VS VS ()

STATE OF ODISHA //
149 CRLMC/0001410/2023 GANGA@GANGADHAR PARIDA MANAS KUMAR CHAND BANAPUR P.S. /169 /2022

VS VS ()

STATE OF ODISHA //
150 CRLMC/0001411/2023 DIPAK @ DEEPAK KUMAR JAIN BHABANI SHANKAR DASPARIDA BISWANATHPUR /19 /2021

VS VS ()

STATE OF ODISHA //
151 CRLMC/0001412/2023 SIDDHANT KUMAR DUTT SIDHARTH PRASAD DAS BADABAZAR /206 /2021

VS VS ()

STATE OF ODISHA //
152 CRLMC/0001413/2023 UTKALIKA SAHU JYOTIRMAYA SAHOO BALUGAON P.S. /245 /2022

VS VS ()

STATE OF ODISHA //
153 CRLMC/0001414/2023 ANUSAYA BEHERA MOHAMMED MUSTAQ ANSARI AINTHAPALI /232 /2022

VS VS ()

STATE OF ODISHA //
154 CRLMC/0001415/2023 ALATI DEVI SIDHESWAR MOHANTY JHARSUGUDA /298 /2019

VS VS ()

STATE OF ODISHA //
155 CRLMC/0001416/2023 MD. AMAN ANSARI @ MD. AMAN SOUMYA RANJAN DAS PLANTSITE /466 /2022

VS VS ()

STATE OF ODISHA //
156 CRLMC/0001417/2023 KELE DHANWAR @ KALE DHANWAR SOUMYA RANJAN DAS KOIDA /78 /2021

VS VS ()

STATE OF ODISHA //
157 CRLMC/0001418/2023 RAKESH SUNA AMITABH PRADHAN SAMBALPUR TOWN /185 /2010

VS VS ()

STATE OF ODISHA //
158 CRLMC/0001419/2023 KUNAL PRASAD BIDESHI KUMAR GHADEI PURIGHAT /8 /2022

VS VS ()

STATE OF ODISHA //
159 CRLMC/0001420/2023 DASARATH SORENG SAMARENDRA BAHADUR DHARUADIHI /163 /2022
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VS VS ()

STATE OF ODISHA //
160 CRLMC/0001421/2023 TARANISEN PRASAD MAHARANA RAMAKANTA PRADHAN KEONJHAR TOWN /252 /2022

VS VS ()

STATE OF ODISHA //
161 CRLMC/0001422/2023 PRADIP KUMAR PAL PRAVASH CHANDRA JENA BHOGRAI /61 /1999

VS VS ()

STATE OF ODISHA //
162 CRLMC/0001423/2023 PRADEEP KUMAR PRUSTY RAJJEET ROY BALASORE VIGILANCE /33 /2020

VS VS ()

STATE OF ODISHA(VIG.) //
163 CRLMC/0001424/2023 DUNGA RAJESH PRASANTA KUMAR PANDA JARADA /55 /2020

VS VS ()

STATE OF ODISHA //
164 CRLMC/0001425/2023 DATTI DHARMA@DHARMA RAO PRASANTA KUMAR PANDA JARADA /93 /2020

VS VS ()

STATE OF ODISHA //
165 CRLMC/0001426/2023 ASHISH RANJAN HOTA BISHNU PRASAD PRADHAN MAHILA P.S.(BBSR) /36 /2019

VS VS ()

STATE OF ODISHA //
166 CRLMC/0001427/2023 PAKKI SRINIBAS RAO PATTNAIK PRASANTA KUMAR PANDA BAIDYANATHPUR /60 /2022

VS VS ()

STATE OF ODISHA //
167 CRLMC/0001428/2023 BISHAL AGARWAL ABHISHEK DASH KANTABANJI /10 /2021

VS VS ()

STATE OF ODISHA //
168 CRLMC/0001429/2023 RUDRA NARAYAN MISHRA GOURI MOHAN RATH NAYAGARH /127 /2013

VS VS ()

STATE OF ODISHA //
169 CRLMC/0001430/2023 PANDABA SAHU BHARAT JALLI MAHILA P.S. BUXIBAZAR /89 /2020

VS VS ()

STATE OF ODISHA //
170 CRLMC/0001431/2023 ABINASH SAHOO DEEPAK KUMAR SAMANTARAY CANTONMENT ROAD /39 /2022

VS VS ()
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STATE OF ODISHA //
171 CRLMP/0000568/2023 BIJAY SAMAL AJAYA KUMAR ROUT  / /0

VS VS ()

THE DIRECTOR GENERAL OF POLICE, ODISHA //
172 CRLMP/0000569/2023 SWARNA PRAVA PANDA ARIJEET MISHRA  / /0

VS VS ()

STATE OF ODISHA //
173 CRLMP/0000570/2023 SUSANTA KUMAR BARAD SANGRAMJEET SENAPATI  / /0

VS VS ()

THE SUPERINTENDENT OF POLICE, NAYAGARH //
174 CRLMP/0000571/2023 SUMITRA SAHOO KSHIROD KUMAR ROUT  / /0

VS VS ()

STATE OF ODISHA //
175 CRLMP/0000572/2023 BIBHUTI BHUSAN SAHOO RITA SINGH  / /0

VS VS ()

STATE OF ODISHA //
176 CRLMP/0000573/2023 LAXMAN BEHERA TAPAS KUMAR ACHARYA  / /0

VS VS ()

STATE OF ODISHA //
177 CRLMP/0000574/2023 DIBAKAR PATTNAIK SIDHARTH PRASAD DAS  / /0

VS VS ()

STATE OF ODISHA //
178 CRLMP/0000575/2023 SARADA PRASANNA SWAIN DAYANANDA MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //
179 CRLMP/0000576/2023 DUSMANTA SAMANTARAY BIPLAB P.B. BAHALI  / /0

VS VS ()

STATE OF ODISHA //
180 CRLMP/0000577/2023 BISWAJIT KANDI BYOMAKESH TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //
181 CRLMP/0000578/2023 LAXMI NARAYAN PATRA BYOMAKESH TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //
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182 CRLMP/0000579/2023 ASHALATA BHATTARAY BYOMAKESH TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //
183 CRLMP/0000580/2023 BABITARANI NAIK SANJIB KUMAR BHANJADEO  / /0

VS VS ()

STATE OF ODISHA //
184 CRLREV/0000134/2023 JITENDRA KUMAR BAG SAROJ KUMAR PADHY  / /0

VS VS ()

PRAMESH KUMAR SETH //
185 CRLREV/0000135/2023 PRATAP SABAR M.M.SWAIN TUREIKELA /115 /2022

VS VS ()

STATE OF ODISHA //
186 CRLREV/0000136/2023 GAYADHAR PARIDA SUMIT SEKHAR PATTANAIK FATEGARH /71 /2012

VS VS ()

STATE OF ODISHA //
187 FAO/0000140/2023 AKSHAYA SAHOO@AKSHYA ALIAS RAJU SAHOO SATYABAN SAHOO  / /

VS VS RAILWAY CLAIMS TRIBUNAL, BHUBANESWAR(Khordha )

UNION OF INDIA Oa/0000078/2018
188 FAO/0000141/2023 MANAGER, M/S. NATIONAL INSURANCE CO. LTD., PRASANTA KUMAR MAHALI  / /

VS VS ()

SOBHAGINI NAYAK //
189 FAO/0000142/2023 REGIONAL DIRECTOR, ESIC AMARENDRA PRASAD RAY  / /

VS VS ()

PABITRA SAMAL //
190 FAO/0000143/2023 KANCHANBALA MOHANTY JATADHARI BARIK  / /

VS VS ()

UNION OF INDIA //
191 FAO/0000144/2023 ABHIJIT BISWAL JATADHARI BARIK  / /

VS VS ()

UNION OF INDIA //
192 FAO/0000145/2023 DIVL. MANAGER, M/S. NEW INDIA ASSURANCE CO. LTD.SOMNATHA ROY  / /

VS VS ()

AMIYA KUMAR SAHOO //
193 FAO/0000146/2023 SATYANARAYAN PATTANAIK CHANDRAKANTA NAYAK  / /
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VS VS ()

STATE OF ODISHA //
194 GUAP/0000004/2023 SANTOSH KUMAR BIJAYA KUMAR RAGADA  / /

VS VS ()

RAJESH KUMAR RAY //
195 ITA/0000043/2023 PRINCIPAL COMMISSIONER OF INCOME TAX,SAMBALPURSIDHARTH SANKAR MOHAPATRA,SR.S.C(I.T)  / /

VS VS ()

M/S. M.K. ROADLINES //
196 MACA/0000224/2023 NALITA PATRA PRADEEP KUMAR MISHRA  / /

VS VS ()

PREMANANDA SAHOO //
197 MACA/0000225/2023 KALYANI SUHULA PRADEEP KUMAR MISHRA  / /

VS VS ()

SWAPNA SAMANTA //
198 MACA/0000226/2023 SHANTI PRADHAN PRADEEP KUMAR MISHRA  / /

VS VS ()

PRAFULLA KUMAR NAIK //
199 MACA/0000227/2023 RAMA DEI PRADEEP KUMAR MISHRA  / /

VS VS ()

TAPAN KUMAR MOHAPATRA //
200 MACA/0000228/2023 PAYAL BALIARSINGH PRADEEP KUMAR MISHRA  / /

VS VS ()

TAPAN KUMAR PANDA //
201 MACA/0000229/2023 NATIONAL INSURANCE CO. LTD. PRASANTA KUMAR MAHALI  / /

VS VS ()

KARUNAKAR SAHU //
202 MACA/0000230/2023 LEENA MANI HANSDAH @ MURMU BIRANCHI NARAYAN RATH  / /

VS VS ()

ANUP KUMAR BASA //
203 MACA/0000231/2023 BIJAY KUMAR ROUL BISHNU BRATA SINGH  / /

VS VS ()

V. KRISHNA KUMAR //
204 MACA/0000232/2023 SARITA DEVI SOMANI @ SAVITRI DEVI PRADEEP KUMAR MISHRA  / /

VS VS ()
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GAURI SHANKAR SOMANI //
205 MACA/0000233/2023 JOSHNA NAYAK PRADEEP KUMAR MISHRA  / /

VS VS ()

KRISHNANAND DAS JOSHI //
206 MACA/0000234/2023 HIRALAL LATH PRADEEP KUMAR MISHRA  / /

VS VS ()

PRAVAKAR BHOI //
207 MACA/0000235/2023 MAMATA PRADHAN PRADEEP KUMAR MISHRA  / /

VS VS ()

SABDAR SAHA //
208 MACA/0000236/2023 KAMINI DEI PRADEEP KUMAR MISHRA  / /

VS VS ()

BIBHUTI NAYAK //
209 MACA/0000237/2023 GEETANJALI SAHOO PRADEEP KUMAR MISHRA  / /

VS VS ()

SADASIVA RAO GONDI //
210 MACA/0000238/2023 PRITIRANJAN SINGH PRADEEP KUMAR MISHRA  / /

VS VS ()

MAHESWAR MUDULI //
211 MACA/0000239/2023 THE LEGAL MANAGER, M/S. ORIENTAL G.I.CO. LTD.NAYAN BEHARI DAS  / /

VS VS ()

NITYANANDA SWAIN //
212 MACA/0000240/2023 DIVL. MANAGER, M/S. NATIONAL INSURANCE CO. LTD.PRAMOD KUMAR TRIPATHY  / /

VS VS ()

ANANTA SULIA //
213 MACA/0000241/2023 MURALIDHAR PRADHAN DEBASISH PATNAIK  / /

VS VS ()

DOLAGOBINDA SAHOO //
214 MACA/0000242/2023 DIVL. MANAGER, ORIENTAL INSURANCE CO. LTD. RIMJHIMBALA PATI  / /

VS VS ()

MIRA MALIK //
215 MACA/0000243/2023 KUNU NAYAK DEBASISH PATNAIK  / /

VS VS ()

CHITTA RANJAN NAYAK //
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216 MACA/0000244/2023 DIVL. MANAGER, M/S. NATIONAL INSURANCE CO. LTD.PRAKASH KUMAR MOHANTY  / /

VS VS ()

PRAVASINI SAHOO //
217 MACA/0000245/2023 LIZA MALLICK SOMANATH NANDA  / /

VS VS ()

MANAGER, TATA AIG G.I.CO. LTD. //
218 MATA/0000089/2023 SUREKHA BEHERA GYANENDRA MALLICK  / /

VS VS ()

RAJKISHORE BEHERA //
219 MATA/0000090/2023 SUBHASHREE @ SUBHASHRI DHAR PARTHA SARATHI NAYAK  / /

VS VS ()

NIHAR RANJAN NATH //
220 MATA/0000091/2023 RANJAN KUMAR PANDA SAUMYA RANJAN PRADHAN  / /

VS VS ()

MONALISHA ACHARYA //
221 MATA/0000092/2023 KISHORI @ REENA @ PRIYAMBADA THANAPATI BIKASH KARNA  / /

VS VS ()

BIRENDRA KUMAR BADMALI //
222 RPFAM/0000096/2023 KAMLESH KUMAR SEN@KAMALESH SEN SURYAKANTA DWIBEDI  / /

VS VS ()

KIRAN BEHERA@SEN //
223 RPFAM/0000097/2023 RABINDRA MOHAPATRA SURYAKANTA DWIBEDI  / /

VS VS ()

PANKAJINI MOHAPATRA //
224 RSA/0000110/2023 RAGHUNATH SAHU SOUMYA MISHRA  / /

VS VS ()

PRAMILA KUMARI SAHU //
225 RSA/0000111/2023 STATE OF ODISHA AJODHYA RANJAN DASH, A.G.A.  / /

VS VS ()

SUDARSAN BEHERA //
226 RVWPET/0000090/2023 AJAYA KUMAR PANI MITHUN DAS  / /

VS VS ()

STATE OF ODISHA //
227 RVWPET/0000091/2023 T K ELEVATOR INDIA PVT. LTD., BBSR. LINGARAJ SARANGI  / /
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VS VS ()

JOINT COMMNR. OF CT AND GST, BBSR //
228 RVWPET/0000092/2023 ARJUNA BEHERA KISHORE CHANDRA RAJGURU MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
229 RVWPET/0000093/2023 M/S.VISA STEEL LTD. SATYA SMRUTI MOHANTY  / /

VS VS ()

UNION OF INDIA //
230 TRP(C)/0000108/2023 PUSPALATA TAREI PARTHA SARATHI NAYAK  / /

VS VS ()

RAMESH JENA //
231 TRP(C)/0000109/2023 PRATIMA PANI BHABANI SHANKAR DASPARIDA  / /

VS VS ()

GANESWAR DASH //
232 TRP(C)/0000110/2023 KUSUMANJALI SAHOO BIKASH JENA  / /

VS VS ()

JITENDRA KUMAR SAHOO //
233 WA/0000534/2023 STATE OF ODISHA MANOJ KUMAR KHUNTIA, A.G.A.  / /

VS VS ()

DR. AUROBINDA KUMAR SAHU //
234 WA/0000535/2023 STATE OF ODISHA SAROJ KANTA SAMAL, A.G.A.  / /

VS VS ()

RAJAT CHANDRA SINGH //
235 WA/0000536/2023 STATE OF ODISHA DEBASIS NAYAK, A.G.A.  / /

VS VS ()

B. LILLESWAR RAO //
236 WA/0000537/2023 STATE OF ODISHA RABI NARAYAN MISHRA, A.G.A.  / /

VS VS ()

NARENDRA KUMAR SAHOO //
237 WA/0000538/2023 PRAMOD KUMAR PADIHARY BHARAT CHANDRA PANDA  / /

VS VS ()

STATE OF ODISHA //
238 WA/0000539/2023 STATE OF ODISHA SANDEEP PARIDA, SR, S.C.(S AND ME)  / /

VS VS ()
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UMAKANTA KARAN //
239 WA/0000540/2023 STATE OF ODISHA SANDEEP PARIDA, SR, S.C.(S AND ME)  / /

VS VS ()

JOGENDRA RATH //
240 WA/0000541/2023 STATE OF ODISHA SANDEEP PARIDA, SR, S.C.(S AND ME)  / /

VS VS ()

JAGAMOHAN DASH //
241 WA/0000542/2023 STATE OF ODISHA SANDEEP PARIDA, SR, S.C.(S AND ME)  / /

VS VS ()

AKSHYA KUMAR PANDA //
242 WA/0000543/2023 STATE OF ODISHA UTTAM KUMAR SAHOO, A.S.C.  / /

VS VS ()

NIRANJAN SAHOO //
243 WA/0000544/2023 STATE OF ODISHA SANDEEP PARIDA, SR, S.C.(S AND ME)  / /

VS VS ()

SOURAV KUMAR JENA //
244 WA/0000545/2023 HARA PRASAD DAS KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //
245 WA/0000546/2023 STATE OF ODISHA SANDEEP PARIDA, SR, S.C.(S AND ME)  / /

VS VS ()

M.V. RAJESWARI //
246 WA/0000547/2023 STATE OF ODISHA TARUN PATNAIK,A.G.A  / /

VS VS ()

BIDYADHAR PRADHAN //
247 WA/0000548/2023 STATE OF ODISHA TARUN PATNAIK,A.G.A  / /

VS VS ()

SUBASH CHANDRA SAHOO //
248 WA/0000549/2023 STATE OF ODISHA PRASANNA KUMAR MOHANTY, A.S.C.  / /

VS VS ()

AMINA BISWAL //
249 WA/0000550/2023 STATE OF ODISHA PRASANA KU MOHANTY,A.S.C  / /

VS VS ()

DAYANIDHI SATAPATHY //
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250 WA/0000551/2023 STATE OF ODISHA PRASANNA KUMAR MOHANTY, A.S.C.  / /

VS VS ()

SIDHESWAR PAL //
251 WA/0000552/2023 STATE OF ODISHA MANOJA KUMAR KHUNTIA,A.G.A  / /

VS VS ()

SUBRAT KUMAR SAHOO //
252 WA/0000553/2023 SECY., ODISHA, H. AND U.D DEPTT MANOJ KUMAR KHUNTIA, A.G.A.  / /

VS VS ()

SURESH CHANDRA RANA //
253 WP(C)/0008322/2023 DAMAYANTI PANDA SITANSU MOHAN SINGH  / /

VS VS ()

STATE OF ODISHA //
254 WP(C)/0008323/2023 RENATI SWAIN SITANSU MOHAN SINGH  / /

VS VS ()

STATE OF ORISSA //
255 WP(C)/0008324/2023 RABINDRA KUMAR SAHOO SITANSU MOHAN SINGH  / /

VS VS ()

STATE OF ORISSA //
256 WP(C)/0008325/2023 RANJAN KUMAR BEHERA SITANSU MOHAN SINGH  / /

VS VS ()

STATE OF ORISSA //
257 WP(C)/0008326/2023 MONALISA NAG @ PATTANAIK KIRTAN DANG  / /

VS VS ()

STATE OF ODISHA //
258 WP(C)/0008327/2023 SUNITA NAG KIRTAN DANG  / /

VS VS ()

STATE OF ODISHA //
259 WP(C)/0008328/2023 DEBAPRASAD JENA KIRTAN DANG  / /

VS VS ()

STATE OF ODISHA //
260 WP(C)/0008329/2023 SAILABALA KHUNTIA KIRTAN DANG  / /

VS VS ()

STATE OF ODISHA //
261 WP(C)/0008330/2023 SHIBARAM GOUDA KIRTAN DANG  / /

Page 23/47



ORISSA HIGH COURT

FILING REPORT AS ON :20/03/2023

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

VS VS ()

STATE OF ODISHA //
262 WP(C)/0008331/2023 SIDDHARTH SANKAR JENA KIRTAN DANG  / /

VS VS ()

STATE OF ODISHA //
263 WP(C)/0008332/2023 BADU @ ANDHARU KARTI KIRTAN DANG  / /

VS VS ()

STATE OF ODISHA //
264 WP(C)/0008333/2023 JAYANTI SAHU KIRTAN DANG  / /

VS VS ()

STATE OF ODISHA //
265 WP(C)/0008334/2023 PANCHA BARIHA KIRTAN DANG  / /

VS VS ()

STATE OF ODISHA //
266 WP(C)/0008335/2023 DEBAKI RANA KIRTAN DANG  / /

VS VS ()

STATE OF ODISHA //
267 WP(C)/0008336/2023 SADHU BADHIA @ LOHARA KIRTAN DANG  / /

VS VS ()

STATE OF ODISHA //
268 WP(C)/0008337/2023 HAMIYA KUMAR PATEL AGASTI KANUNGO  / /

VS VS ()

PRESIDING OFFICER, CGIT CUM LABOUR COURT, BBSR //
269 WP(C)/0008338/2023 PRABODH CHANDRA SATPATHY AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
270 WP(C)/0008339/2023 HARAMOHAN JENA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
271 WP(C)/0008340/2023 SUBASH CHANDRA SAHU AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
272 WP(C)/0008341/2023 SANTOSH KUMAR MAHANTY AUROBINDA SAHOO  / /

VS VS ()
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STATE OF ODISHA //
273 WP(C)/0008342/2023 CHATURBHUJA MOHANTY AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
274 WP(C)/0008343/2023 JAYDEBANANDA DEVGOSWAMI BIRAJA PRASANNA DAS  / /

VS VS ()

STATE OF ODISHA //
275 WP(C)/0008344/2023 KANAKAMANI ROUT AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
276 WP(C)/0008345/2023 RAMA CHANDRA BEHERA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
277 WP(C)/0008346/2023 PRADEEP KUMAR BEHERA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
278 WP(C)/0008347/2023 DURJAY KUMAR MOHANTY AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
279 WP(C)/0008348/2023 PRALUBDHA JENA BIRAJA PRASANNA DAS  / /

VS VS ()

STATE OF ODISHA //
280 WP(C)/0008349/2023 UPENDRA ROUT AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
281 WP(C)/0008350/2023 MAHENDRANATH BEHERA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
282 WP(C)/0008351/2023 SARBESWAR BISWAL AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
283 WP(C)/0008352/2023 PRAMOD KUMAR NANDA TUSHAR KANTA NAYAK  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0008353/2023 BIRAKISHORE BEHERA BIPIN KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //
285 WP(C)/0008354/2023 PADMALOCHAN SANKHUA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
286 WP(C)/0008355/2023 SUDARSHAN BHANJA TUSHAR KANTA NAYAK  / /

VS VS ()

STATE OF ODISHA //
287 WP(C)/0008356/2023 SHANKARSHAN MISHRA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
288 WP(C)/0008357/2023 MATHURANANDA ROUT BIPIN KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //
289 WP(C)/0008358/2023 NILAKANTHA MALIK AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
290 WP(C)/0008359/2023 BABULAL PRADHAN TUSHAR KANTA NAYAK  / /

VS VS ()

STATE OF ODISHA //
291 WP(C)/0008360/2023 MAHENDRA KUMAR NAYAK SANGRAM KUMAR SINGH  / /

VS VS ()

UNION OF INDIA //
292 WP(C)/0008361/2023 AMBIKA PRASAD PUTHAL AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
293 WP(C)/0008362/2023 RAMESH CHANDRA JENA BIPIN KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //
294 WP(C)/0008363/2023 CHITTARANJAN MOHANTY AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
295 WP(C)/0008364/2023 ALL ODISHA STATE ROAD TRANSPORT STAFF ASSOCIATION, BHADRAKKAMALA KANTA NAYAK  / /
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VS VS ()

STATE OF ODISHA //
296 WP(C)/0008365/2023 NIRANJAN PATRA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
297 WP(C)/0008366/2023 GOPINATH PARIDA BIPIN KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //
298 WP(C)/0008367/2023 KELU CHARAN SETHI RUDRA NARAYAN PARIJA  / /

VS VS ()

STATE OF ODISHA //
299 WP(C)/0008368/2023 GOURA CHANDRA GHADEI AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
300 WP(C)/0008369/2023 JAY PRAKASH SAH TRILOCHAN NANDA  / /

VS VS ()

STATE OF ODISHA //
301 WP(C)/0008370/2023 UMAKANTA BEHERA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
302 WP(C)/0008371/2023 RAMA CHANDRA ROUT AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
303 WP(C)/0008372/2023 SAROJ KUMAR BEHERA SURJYA NARAYAN SAHU  / /

VS VS ()

STATE OF ODISHA //
304 WP(C)/0008373/2023 AUROBINDA PARIDA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
305 WP(C)/0008374/2023 PRAKASH BISOI TRILOCHAN NANDA  / /

VS VS ()

STATE OF ODISHA //
306 WP(C)/0008375/2023 PRASANT KUMAR MOHANTY AUROBINDA SAHOO  / /

VS VS ()
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STATE OF ODISHA //
307 WP(C)/0008376/2023 LEENA ACHARYA AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
308 WP(C)/0008377/2023 BAPI MALI TRILOCHAN NANDA  / /

VS VS ()

STATE OF ODISHA //
309 WP(C)/0008378/2023 NIRANJAN MOHANTY AUROBINDA SAHOO  / /

VS VS ()

STATE OF ODISHA //
310 WP(C)/0008379/2023 GANGA SAGAR CHITA ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //
311 WP(C)/0008380/2023 SHASADHAR SAHOO TUSHAR KANTA NAYAK  / /

VS VS ()

STATE OF ODISHA //
312 WP(C)/0008381/2023 BIDURA PRADHAN ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //
313 WP(C)/0008382/2023 RAGHUNATH MALIK BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //
314 WP(C)/0008383/2023 NILAKANTHA HARIJAN MANAS PATI  / /

VS VS ()

STATE OF ODISHA //
315 WP(C)/0008384/2023 ALEKHA CHANDRA BEHERA UMESH CHANDRA MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //
316 WP(C)/0008385/2023 HARISH CHANDRA PALEI MANAS PATI  / /

VS VS ()

STATE OF ODISHA //
317 WP(C)/0008386/2023 KAPURCHAN SAGARIA BIJAYA KUMAR BEHERA 1  / /

VS VS ()

THE SUPDT. ENGINEER, TPWODL, NUAPADA //
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318 WP(C)/0008387/2023 NITYANANDA DAS MANAS PATI  / /

VS VS ()

STATE OF ODISHA //
319 WP(C)/0008388/2023 SANTOSH KUMAR TRIPATHY MANAS PATI  / /

VS VS ()

STATE OF ODISHA //
320 WP(C)/0008389/2023 J.VISHNU VARDHAN NAIDU AUROVINDA MOHANTY  / /

VS VS ()

THE UNION OF INDIA //
321 WP(C)/0008390/2023 BISHNU CHARAN BEHERA MANAS PATI  / /

VS VS ()

STATE OF ODISHA //
322 WP(C)/0008391/2023 BINAYA KUMAR JENA MANAS PATI  / /

VS VS ()

STATE OF ODISHA //
323 WP(C)/0008392/2023 PARSURAM JENA MANAS PATI  / /

VS VS ()

STATE OF ODISHA //
324 WP(C)/0008393/2023 KUMUDINI NURSING COLLEGE, NAYAGARH PAMI RATH  / /

VS VS ()

DIRECTORATE OF MEDICAL EDUCATION AND TRAINING, BBSR //
325 WP(C)/0008394/2023 JYOTSNAMAYEE LENKA MANAS PATI  / /

VS VS ()

STATE OF ODISHA //
326 WP(C)/0008395/2023 KORAPUT COLLEGE OF NURSING, KORAPUT PAMI RATH  / /

VS VS ()

DIRECTORATE OF MEDICAL EDUCATION AND TRAINING, BBSR //
327 WP(C)/0008396/2023 BIDYADHAR BARIK MANAS PATI  / /

VS VS ()

STATE OF ODISHA //
328 WP(C)/0008397/2023 BHARAT CHANDRA HATI MANAS PATI  / /

VS VS ()

STATE OF ODISHA //
329 WP(C)/0008398/2023 ASHOK KUMAR JENA MANAS PATI  / /
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VS VS ()

STATE OF ODISHA //
330 WP(C)/0008399/2023 SHYAM SUNDAR MAJHI MANAS PATI  / /

VS VS ()

STATE OF ODISHA //
331 WP(C)/0008400/2023 NIRANJAN KAR MANAS PATI  / /

VS VS ()

STATE OF ODISHA //
332 WP(C)/0008401/2023 BIDYUT KUMAR MAHAPATRA MANAS PATI  / /

VS VS ()

STATE OF ODISHA //
333 WP(C)/0008402/2023 ASHOK KUMAR JENA MANAS PATI  / /

VS VS ()

STATE OF ODISHA //
334 WP(C)/0008403/2023 MAHESWAR MAHARANA KSHIROD K. ROUT  / /

VS VS ()

PUJARANI SAHOO //
335 WP(C)/0008404/2023 SANATANA SAHOO DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //
336 WP(C)/0008405/2023 JUGAL MAJHI BIJAYA KUMAR NAYAK (3)  / /

VS VS ()

STATE OF ODISHA //
337 WP(C)/0008406/2023 TRIBHUBANACHANDRA DEO BIJAYA KUMAR NAYAK (3)  / /

VS VS ()

STATE OF ODISHA //
338 WP(C)/0008407/2023 BASANT KUMAR SAHOO JYOTI PATNAIK  / /

VS VS ()

STATE OF ODISHA //
339 WP(C)/0008408/2023 RANJAN KUMAR PATEL SIBA PRASAD PATI  / /

VS VS ()

STATE OF ODISHA //
340 WP(C)/0008409/2023 KASHINATH PATRA SIBA PRASAD PATI  / /

VS VS ()
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STATE OF ODISHA //
341 WP(C)/0008410/2023 SURAJU BHUYAN  / /

VS VS ()

COLLECTOR, GANJAM //
342 WP(C)/0008411/2023 SK.PIJUDDIN PRASANNA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //
343 WP(C)/0008412/2023 MANOJ KUMAR KAR SUBHASREE MOHANTY  / /

VS VS ()

ODISHA GRAMYA BANK, BBSR //
344 WP(C)/0008413/2023 M/S FIREKING REFRACTORIES PVT. LTD., CUTTACKSAGARIKA SAHOO  / /

VS VS ()

ORISSA STATE FINANCIAL CORP., CUTTACK //
345 WP(C)/0008414/2023 S.K.D.ASSOCIATES,CUTTACK SANTOSH KUMAR MAHANTY  / /

VS VS ()

THE CHIEF GENERAL MANAGER,RBI, MUMBAI //
346 WP(C)/0008415/2023 ANNAPURNA THAKUR DIPTI RANJAN BHOKTA  / /

VS VS ()

R.T.O.CHANDIKHOL //
347 WP(C)/0008416/2023 THE MANAGEMENT OF M/S. OCP PVT. LTD.,JHARSUGUDASOMANATH MISHRA  / /

VS VS ()

PRAFULLA CHANDRA PRADHAN //
348 WP(C)/0008417/2023 BIBHISHAN TANDI NITISH KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
349 WP(C)/0008418/2023 LABA BHATI NITISH KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
350 WP(C)/0008419/2023 MAHESWAR JENA MAHESWAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //
351 WP(C)/0008420/2023 M/S. NILACHAL ENERGY PVT. LTD.,BBSR SOMANATH MISHRA  / /

VS VS ()

CEO, TPCODL, BBSR //
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352 WP(C)/0008421/2023 JAHAR ALLI KHAN PRADEEP KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //
353 WP(C)/0008422/2023 SATYA SUNDAR ROUT HIMANSU SEKHAR SAHU  / /

VS VS ()

THE SECY., ODISHA LOKAYUKTA, BBSR //
354 WP(C)/0008423/2023 PITAMBAR PANDA BANSIDHAR SATAPATHY  / /

VS VS ()

STATE OF ODISHA //
355 WP(C)/0008424/2023 SUKANT PRUSTY DILLIP KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //
356 WP(C)/0008425/2023 SRINIBASO PANIGRAHI DILLIP KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //
357 WP(C)/0008426/2023 DILLIP KUMAR DASH DILLIP KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //
358 WP(C)/0008427/2023 ALEKH RANA BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //
359 WP(C)/0008428/2023 RAGHUNATH BEHERA DILLIP KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //
360 WP(C)/0008429/2023 GODABARISH MOHAPATRA BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //
361 WP(C)/0008430/2023 CHANDRAMANI TRIPATHY DILLIP KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //
362 WP(C)/0008431/2023 DEBABRATA MOHAPATRA BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //
363 WP(C)/0008432/2023 SAROJINI DAS DILLIP KUMAR PATTANAYAK  / /
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VS VS ()

STATE OF ODISHA //
364 WP(C)/0008433/2023 SIRISH MOHAPATRA BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //
365 WP(C)/0008434/2023 HARIHAR MOHAPATRA BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //
366 WP(C)/0008435/2023 SRICHARAN BEHERA DILLIP KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //
367 WP(C)/0008436/2023 MADHAB KUMAR MOHAPATRA BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //
368 WP(C)/0008437/2023 JANAKI JENA DILLIP KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //
369 WP(C)/0008438/2023 RASMIRANJAN SWAIN DILLIP KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //
370 WP(C)/0008439/2023 SHREE SRIKHETRA A.C. BHAKTI VEDANTA SWAMI CHERITABLE TRUST, BBSRBANSHIDHAR BAUG  / /

VS VS ()

KRUSHNA CHANDRA SENAPATI //
371 WP(C)/0008440/2023 DR. RAMACHANDRA HOTA PRASANNA KUMAR MISHRA  / /

VS VS ()

THE VICE CHANCELLOR, SRI JAGANNATH SANKRIT VISWA VIDYALAYA, PURI //
372 WP(C)/0008441/2023 RABIN KUMAR PATTANIK DILLIP KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //
373 WP(C)/0008442/2023 PRASANNA KUMAR PANI ASOK MOHANTY  / /

VS VS ()

STATE OF ODISHA //
374 WP(C)/0008443/2023 NARAYAN SUBUDHI DURGESH NARAYAN RATH  / /

VS VS ()
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STATE OF ODISHA //
375 WP(C)/0008444/2023 UMASANKAR PANIGRAHI DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //
376 WP(C)/0008445/2023 PRANITA PADHY DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //
377 WP(C)/0008446/2023 RAMAKRUSHNA NAYAK DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //
378 WP(C)/0008447/2023 KHARANSU SEKHAR DASH HARAPRASAD SAHU  / /

VS VS ()

STATE OF ODISHA //
379 WP(C)/0008448/2023 M/S.SATYASAI CONSTRUCTION, JAJPUR KISHORE KUMAR JENA  / /

VS VS ()

ENGINEER IN CHIEF, RURAL WORKS, BBSR //
380 WP(C)/0008449/2023 ANITA GUPTA PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //
381 WP(C)/0008450/2023 PADMINI MUKHI PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //
382 WP(C)/0008451/2023 ANITA GUPTA PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //
383 WP(C)/0008452/2023 BANITA ROUT SAHASRA JYOTI NANDA  / /

VS VS ()

STATE OF ORISSA //
384 WP(C)/0008453/2023 SABITA MALLA RITA SINGH  / /

VS VS ()

UNION OF INDIA //
385 WP(C)/0008454/2023 SUVRAJIT BEHERA SWAPNIL ROY  / /

VS VS ()

STATE OF ODISHA //
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386 WP(C)/0008455/2023 BIJAYA MALLIK RAJKUMAR SUTAR  / /

VS VS ()

STATE OF ODISHA //
387 WP(C)/0008456/2023 MAMATA KUMARI PADHI SIDHARTH PRASAD DAS  / /

VS VS ()

STATE OF ODISHA //
388 WP(C)/0008457/2023 SUMITRA KUMARI REDDY SURJYA NARAYAN SAHU  / /

VS VS ()

STATE OF ODISHA //
389 WP(C)/0008458/2023 SADHU SUDAN APAT DILIP KUMAR SAHU  / /

VS VS ()

STATE OF ODISHA //
390 WP(C)/0008459/2023 ASHOK KUMAR NAYAK GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //
391 WP(C)/0008460/2023 NPM INSTITUTE OF MEDICAL SCIENCE AND RESEARCH, KENDUJHARM.M.PATTANAIK  / /

VS VS ()

THE DIRECTOR OF MEDICAL EDUCATION AND TRAINING //
392 WP(C)/0008461/2023 BASANTI ROUT DILIP KUMAR SAHU  / /

VS VS ()

STATE OF ODISHA //
393 WP(C)/0008462/2023 ALOK KUMAR BASTIA ASHOK KUMAR ROUT  / /

VS VS ()

R.T.O. CUTTACK //
394 WP(C)/0008463/2023 ALOK CHANDRA PRADHAN DILIP KUMAR SAHU  / /

VS VS ()

STATE OF ODISHA //
395 WP(C)/0008464/2023 HARIHAR TUNGA GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //
396 WP(C)/0008465/2023 BICHITRA KUMAR PARIDA DILIP KUMAR SAHU  / /

VS VS ()

STATE OF ODISHA //
397 WP(C)/0008466/2023 MANGAL CHARAN TUDU BHARAT CHANDRA PATRA  / /
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VS VS ()

STATE OF ODISHA //
398 WP(C)/0008467/2023 KISHORE CHANDRA MOHAPATRA MERU SAGAR SAMANTRAY  / /

VS VS ()

CHIEF EXECUTIVE OFFICER, CENTRAL BANK OF INDIA, MUMBAI //
399 WP(C)/0008468/2023 SHESADEV NAIK KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //
400 WP(C)/0008469/2023 KAILASH CHANDRA PRADHAN DILIP KUMAR SAHU  / /

VS VS ()

STATE OF ODISHA //
401 WP(C)/0008470/2023 ASHOK KUMAR SAHOO UPENDRA KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //
402 WP(C)/0008471/2023 ARATI KUMAR SETHI JUDHISTHIR SAHOO  / /

VS VS ()

STATE OF ODISHA //
403 WP(C)/0008472/2023 KISHOR CHANDRA SETHI LALATENDU SAMAL  / /

VS VS ()

ADDL. CHIEF SECY. TO GOVT. OF ODISHA, WATER RESOURCES DEPT., BBSR //
404 WP(C)/0008473/2023 TP NORTHERN ODISHA DISTRIBUTION LTD. JAJPURPRADIPTA KUMAR MOHANTY  / /

VS VS ()

M/S.PRADHAN INDUSTRIES LTD. JAJPUR //
405 WP(C)/0008474/2023 UMA JOSHI BRAHMANANDA TRIPATHY  / /

VS VS ()

STATE OF ODISHA //
406 WP(C)/0008475/2023 M/S. TUSHAR KANTA NAYAK KSHIROD KUMAR SAHOO  / /

VS VS ()

COMMISSIONER OF SALES TAX CT AND GST,ODISHA //
407 WP(C)/0008476/2023 CHITTA RANJAN MOHAPATRA KANANBALA ROY CHOUDHURY  / /

VS VS ()

STATE OF ODISHA //
408 WP(C)/0008477/2023 M/S. TUSHAR KANTA NAYAK KSHIROD KUMAR SAHOO  / /

VS VS ()
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COMMISSIONER OF SALES TAX CT AND GST,ODISHA //
409 WP(C)/0008478/2023 KABISURYA BALABANTARAY ATMAJIT MANMITH DAS  / /

VS VS ()

STATE OF ODISHA //
410 WP(C)/0008479/2023 MANJULATA PANDA ATMAJIT MANMITH DAS  / /

VS VS ()

STATE OF ODISHA //
411 WP(C)/0008480/2023 SHANTI @ SHANTILATA SINGH RAVI SHANKAR SAMAL  / /

VS VS ()

STATE OF ODISHA //
412 WP(C)/0008481/2023 RADHARAMAN MOHANTY DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //
413 WP(C)/0008482/2023 A.H.MD. OSIULLAH BASUDEV SETHI  / /

VS VS ()

STATE OF ODISHA //
414 WP(C)/0008483/2023 MAHIA @ MAHESWAR NATH RAVI SHANKAR SAMAL  / /

VS VS ()

STATE OF ODISHA //
415 WP(C)/0008484/2023 RAMA CHANDRA BIRUA PARTHA SARATHI DAS  / /

VS VS ()

STATE OF ODISHA //
416 WP(C)/0008485/2023 LAXMIDHAR BEHERA RUDRA NARAYAN PARIJA  / /

VS VS ()

STATE OF ODISHA //
417 WP(C)/0008486/2023 SCHOOL MANAGEMENT COMMITTEE, BAMAK UPGRADED HIGH SCHOOL, KALAHANDIBIGYAN KUMAR SHARMA  / /

VS VS ()

BLOCK EDUCATION OFFICER, M RAMPUR, KALAHANDI //
418 WP(C)/0008487/2023 SUDHANSU SEKHAR PALO SUSANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
419 WP(C)/0008488/2023 LOKANATH MISHRA ANURAG PATI  / /

VS VS ()

STATE OF ODISHA //
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420 WP(C)/0008489/2023 SAUBHAGYA MANJARI SAMANTARAY SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //
421 WP(C)/0008490/2023 KANAKALATA SAHOO DURGA PRASAD PRADHAN  / /

VS VS ()

TAHASILDAR, SALIPUR //
422 WP(C)/0008491/2023 PRASHANT KUMAR SINGH SANATAN DAS  / /

VS VS ()

ODISHA FOREST DEVELOPMENT CORPORATION, BBSR //
423 WP(C)/0008492/2023 ALOK KUMAR ROUT SESHADEV DASH  / /

VS VS ()

UNION OF INDIA //
424 WP(C)/0008493/2023 SUJITA KUMAR DANGA ANURAG PATI  / /

VS VS ()

STATE OF ODISHA //
425 WP(C)/0008494/2023 CHAITANYA SETHI ATAL BIHARI LENKA  / /

VS VS ()

BENUDHARA SETHI //
426 WP(C)/0008495/2023 SUMITRA DALABEHERA @ BARIK NIRANJAN LENKA  / /

VS VS ()

SARASWATI BARIKI //
427 WP(C)/0008496/2023 KAJAL KIRAN SAHOO SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //
428 WP(C)/0008497/2023 BIRENDRA SINGH PABITRA KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //
429 WP(C)/0008498/2023 M/S. KAILAS MALIK MUKESH AGARWAL  / /

VS VS ()

COMMNR. OF CT AND GST, CTC //
430 WP(C)/0008499/2023 BHAKTA BANDHU MAHARIK BHAGABAN BEHERA  / /

VS VS ()

STATE OF ODISHA //
431 WP(C)/0008500/2023 BHAGIRATHI TRIPATHY SAMEER KUMAR DAS  / /
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VS VS ()

STATE OF ODISHA //
432 WP(C)/0008501/2023 BALAKRUSHNA BIHARI SRIKANTA MAHUNTA  / /

VS VS ()

STATE OF ODISHA //
433 WP(C)/0008502/2023 AJIT KUMAR DASH SUJATA JENA  / /

VS VS ()

STATE OF ODISHA //
434 WP(C)/0008503/2023 RAJAT KUMAR DAS AMLANJYOTI ROUT  / /

VS VS ()

STATE OF ODISHA //
435 WP(C)/0008504/2023 RAMESH SENA PRASANTA KUMAR SATAPATHY  / /

VS VS ()

STATE OF ODISHA //
436 WP(C)/0008505/2023 NANDAKISHOR NAYAK AMLANJYOTI ROUT  / /

VS VS ()

STATE OF ODISHA //
437 WP(C)/0008506/2023 MANARANJAN MAHAPATRA SWAPNA KUMAR OJHA  / /

VS VS ()

THE ADDL. D.M., BOUDH //
438 WP(C)/0008507/2023 BIJAYA KUMAR PARIDA AMLANJYOTI ROUT  / /

VS VS ()

STATE OF ODISHA //
439 WP(C)/0008508/2023 AMULYA KUMAR RANA LAXMIKANTA MOHANTY  / /

VS VS ()

STATE OF ODISHA //
440 WP(C)/0008509/2023 PRANABESH SATPATHI SWAPNIL ROY  / /

VS VS ()

STATE OF ODISHA //
441 WP(C)/0008510/2023 CHANDRAKANTA ANDIA JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //
442 WP(C)/0008511/2023 SRADHANJALI PAIKARAY SUKANTA KUMAR DALAI  / /

VS VS ()
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STATE OF ODISHA //
443 WP(C)/0008512/2023 BINODINI NAYAK JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //
444 WP(C)/0008513/2023 RENUKANTA PATRA SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //
445 WP(C)/0008514/2023 JOBEDA KHATUN SHIVSANKAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //
446 WP(C)/0008515/2023 HARACHANDI PRIMARY FISHERMEN COOPERATIVE SOCIETY, PURISUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //
447 WP(C)/0008516/2023 PRIYABRATA BEHERA TANMAY MISHRA  / /

VS VS ()

STATE OF ODISHA //
448 WP(C)/0008517/2023 MAHENDRA KUMAR GUIN SATYAJIT BEHERA  / /

VS VS ()

STATE OF ODISHA //
449 WP(C)/0008518/2023 CHIEF ADMINISTRATOR, SHREE JAGANNATH TEMPLE ADMINISTRATION, PURIL.N.RAYATSINGH  / /

VS VS ()

BIDU BHUSAN HARICHANDAN //
450 WP(C)/0008519/2023 JOHAN DHAN GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //
451 WP(C)/0008520/2023 SADASIVA PATI SATYABHAMA SETHI  / /

VS VS ()

UNION OF INDIA //
452 WP(C)/0008521/2023 NISHARANI MAHAPATRA ANAND CHANDRA SWAIN  / /

VS VS ()

ADJUDICATING AUTHORITY, CUTTACK //
453 WP(C)/0008522/2023 SUBHASHREE PATTNAIK NALINI KUMAR JENA  / /

VS VS ()

INSPECTOR GENERAL OF REGISTRATION, ODISHA //
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454 WP(C)/0008523/2023 MOHAMMAD ASFAQ SATYABRATA DASH  / /

VS VS ()

R.T.O.,CUTTACK //
455 WP(C)/0008524/2023 MOHAMMAD ASFAQ SATYABRATA DASH  / /

VS VS ()

A.R.T.O.,BARBIL //
456 WP(C)/0008525/2023 DEEPAK SATHUA MOHAPATRA SUBRATA MISHRA  / /

VS VS ()

STATE COORDINATOR, ODISHA MILLET MISSION, BBSR //
457 WP(C)/0008526/2023 MOHAMMAD ASFAQ SATYABRATA DASH  / /

VS VS ()

R.T.O.,CUTTACK //
458 WP(C)/0008527/2023 M/S. RELIABLE SECURITY INTELLIGENCE SERVICES, ORISSA (P)GIRISH CHANDRA SAHU  / /

VS VS ()

THE COLLECTOR-CUM-DM, CUTTACK //
459 WP(C)/0008528/2023 MOHAMMAD ASFAQ SATYABRATA DASH  / /

VS VS ()

R.T.O.,SUNDERGARH //
460 WP(C)/0008529/2023 CHANDRA SEKHAR MOHANTY AMIT PRASAD BOSE  / /

VS VS ()

STATE OF ODISHA //
461 WP(C)/0008530/2023 MOHAMMAD ASFAQ SATYABRATA DASH  / /

VS VS ()

R.T.O.,CHANDIKHOLE //
462 WP(C)/0008531/2023 BATA MUNDA SAILESH CHANDRA SAMANTARAY  / /

VS VS ()

THE COLLECTOR, KEONJHAR //
463 WP(C)/0008532/2023 PINAKI NANDA RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //
464 WP(C)/0008533/2023 PRAFULLA KUMAR JENA BHABANI SHANKAR RAYAGURU  / /

VS VS ()

STATE OF ODISHA //
465 WP(C)/0008534/2023 BHOLESWARI DAS PIITAMBAR ACHARYA  / /
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VS VS ()

COLLECTOR AND D.M., NUAPADA //
466 WPCRL/0000038/2023 MAMATA SWAIN SANGRAM MISHRA  / /0

VS VS ()

THE PRINCIPAL SECRETARY, HOME DEPARTMENT, BBSR //
467 ABLAPL/0002798/2023 SUJIT NAIK @ PATA NAYAK ANITA SAHOO SAINTALA /362 /2022

VS VS ()

STATE OF ODISHA //
468 ABLAPL/0002799/2023 SAGAR DEHURY SATYABHUSAN DAS KEONJHAR TOWN /108 /2023

VS VS ()

STATE OF ODISHA //
469 ABLAPL/0002800/2023 RAJKISHORE DEHURY SATYABHUSAN DAS KEONJHAR TOWN /108 /2023

VS VS ()

STATE OF ODISHA //
470 ABLAPL/0002801/2023 KANDANA SANKAR @ K. SANKAR RAO BASUDEV PUJARI KASINAGAR /36 /2023

VS VS ()

STATE OF ODISHA //
471 ABLAPL/0002802/2023 TAPAS KUMAR BEHERA MOHENDRA DALAI BADAMBADI /92 /2023

VS VS ()

STATE OF ODISHA //
472 ABLAPL/0002803/2023 JAYANTA DEHURY ASUTOSH TRIPATHY BANARAPAL /229 /2022

VS VS ()

STATE OF ODISHA //
473 ABLAPL/0002804/2023 SATYAPRIYA SATAPATHY @ SATYAPRIYA SATPATHYSURYAKANTA DWIBEDI BALICHANDRAPUR /54 /2023

VS VS ()

STATE OF ODISHA //
474 ABLAPL/0002805/2023 ARTTABANDHU JENA ARIJEET MISHRA BANKI /92 /2023

VS VS ()

STATE OF ODISHA //
475 ABLAPL/0002806/2023 SATYA SWAIN SANJIT MISHRA MARINE PENTHAKATA /14 /2023

VS VS ()

STATE OF ODISHA //
476 ABLAPL/0002807/2023 DEEPAK KUMAR ROUT @ DIPU ARIJEET MISHRA KOREI /58 /2023

VS VS ()
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STATE OF ODISHA //
477 ABLAPL/0002808/2023 UMAKANTA JENA SATYA RANJAN DEY SINGLA /0020 /2023

VS VS ()

STATE OF ODISHA //
478 ABLAPL/0002809/2023 BASUDEB NANDA SHAKTIDHAR MISHRA JAGATPUR /302 /2022

VS VS ()

STATE OF ODISHA //
479 ABLAPL/0002810/2023 SAILENDRA MALIK CHITTA RANJAN DAS MAHAKALPARA /73 /2023

VS VS ()

STATE OF ODISHA //
480 ABLAPL/0002811/2023 PREMANANDA SAHOO BISWARANJAN DALAI  / /0

VS VS ()

STATE OF ODISHA //
481 ABLAPL/0002812/2023 SAHIL SANYASI PRABHAT KUMAR PARIDA RAJGANGPUR /0117 /2023

VS VS ()

STATE OF ODISHA //
482 ABLAPL/0002813/2023 FATU SAHU JAGABANDHU SAHU GAISILET /1 /2023

VS VS ()

STATE OF ODISHA //
483 ABLAPL/0002814/2023 PRAKASH CHANDRA SAMAL BICHITRA NARAYANA SATAPATHY  / /0

VS VS ()

UNION OF INDIA (RAILWAY) //
484 ABLAPL/0002815/2023 BIJAY KUMAR DASH CHEERA RANJAN SATAPATHY NEMALO /40 /2023

VS VS ()

STATE OF ODISHA //
485 ABLAPL/0002816/2023 MUNA @ NIRANJAN PATRA SATYAJIT MOHAPATRA (2) BALIANTA P.S. /103 /2023

VS VS ()

STATE OF ODISHA //
486 ABLAPL/0002817/2023 PRASANTA DAS BICHITRA NARAYANA SATAPATHY ABHAYACHANDPUR /8 /2022

VS VS ()

STATE OF ODISHA //
487 ABLAPL/0002818/2023 SARBESWAR DAS @ BABU BIJAYA KUMAR RAGADA BAISINGA /100 /2023

VS VS ()

STATE OF ODISHA //
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488 ABLAPL/0002819/2023 KANDANA SANKAR@K.SANKAR RAO BASUDEV PUJARI KASINAGAR /37 /2023

VS VS ()

STATE OF ODISHA //
489 ABLAPL/0002820/2023 PITAMBAR PARIDA ANIRUDHA DAS AIRPORT /73 /2023

VS VS ()

STATE OF ODISHA //
490 ABLAPL/0002821/2023 SURESH LENKA @ SURESH KUMAR LENKA MANAS KUMAR CHAND BANAPUR P.S. /98 /2023

VS VS ()

STATE OF ODISHA //
491 ABLAPL/0002822/2023 LIPU BARIK @ LIPUNA BARIK PARTHA SARATHI DAS BHUBAN /83 /2023

VS VS ()

STATE OF ODISHA //
492 ABLAPL/0002823/2023 MANU KHUNTIA PARTHA SARATHI DAS TURUMUNGA /33 /2023

VS VS ()

STATE OF ODISHA //
493 ABLAPL/0002824/2023 RANJAN KUMAR KAR PRATAP KUMAR BEHERA DERABIS /26 /2023

VS VS ()

STATE OF ODISHA //
494 ABLAPL/0002825/2023 PRASANJIT NAYAK MANAS KUMAR CHAND KENDRAPARA /90 /2023

VS VS ()

STATE OF ODISHA //
495 ABLAPL/0002826/2023 RAJAT BARAD @ MILU AMITAV TRIPATHY KHANDAPARA /48 /2023

VS VS ()

STATE OF ODISHA //
496 ABLAPL/0002827/2023 KIRTI RANJAN ROUTRAY SAMBEET PATTANAYAK DELANGA /73 /2023

VS VS ()

STATE OF ODISHA //
497 ABLAPL/0002828/2023 MATHURI CHARAN NAYAK MANAS KUMAR CHAND KENDRAPARA /90 /2023

VS VS ()

STATE OF ODISHA //
498 ABLAPL/0002829/2023 AMRIKA BANJARA TUKUNA KUMAR MISHRA KUNDEI /28 /2023

VS VS ()

STATE OF ODISHA //
499 ABLAPL/0002830/2023 SRUTIDHAR BEHERA BRUNDABAN ROUT KHUNTUNI /40 /2023
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VS VS ()

STATE OF ODISHA //
500 ABLAPL/0002831/2023 AKSHAYA KUMAR NAYAK PRAFULLA KUMAR BISWAL RAJKANIKA /448 /2022

VS VS ()

STATE OF ODISHA //
501 ABLAPL/0002832/2023 PRAMODA KUMAR SETHI SOUBHAGYA SWAIN RAJNAGAR /264 /2023

VS VS ()

STATE OF ODISHA //
502 ABLAPL/0002833/2023 AJAYA SAHU SURYAKANTA DASH KODALA /97 /2023

VS VS ()

STATE OF ODISHA //
503 ABLAPL/0002834/2023 DHUSA PARIDA @ DUSASAN PARIDA RAMDAS ACHARY CHANDANPUR /78 /2023

VS VS ()

STATE OF ODISHA //
504 ABLAPL/0002835/2023 PRAMILA MAHARANA ADYASIDHI MISHRA BEGUNIAPADA /39 /2023

VS VS ()

STATE OF ODISHA //
505 ABLAPL/0002836/2023 BHIMASEN PARIDA@BHIMA PARIDA RAMDAS ACHARY CHANDANPUR /62 /2023

VS VS ()

STATE OF ODISHA //
506 ABLAPL/0002837/2023 RASANANDA NAYAK ARIJEET MISHRA TELKOI /39 /2023

VS VS ()

STATE OF ODISHA //
507 ABLAPL/0002838/2023 B.PAPA RAO JYOTIRMAYA SAHOO JARADA /101 /2023

VS VS ()

STATE OF ODISHA //
508 ABLAPL/0002839/2023 BRAJABANDHU PARIDA KASHINATH PATTANAIK KISSANNAGAR PS /52 /2023

VS VS ()

STATE OF ODISHA //
509 ABLAPL/0002840/2023 BISHNU PRASAD SHARMA @ BISHNU SHARMA AJAYA KUMAR MOHARANA KEONJHAR TOWN /106 /2023

VS VS ()

STATE OF ODISHA //
510 ABLAPL/0002841/2023 MANAS RANJAN BHANJA SATYABRATA MOHANTY INDUASTRIAL,NISA /54 /2023

VS VS ()
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STATE OF ODISHA //
511 ABLAPL/0002842/2023 BARSARANI SA AJAYA KUMAR MOHARANA KEONJHAR TOWN /106 /2023

VS VS ()

STATE OF ODISHA //
512 ABLAPL/0002843/2023 PITABAS SAHU ADITI HOTA  / /0

VS VS ()

STATE OF ODISHA //
513 ABLAPL/0002844/2023 RAKESH KHATEI ACHYUTANANDA PATTANAIK AIR FIELD P.S. /69 /2023

VS VS ()

STATE OF ODISHA //
514 ABLAPL/0002845/2023 RABINDRA NATH SETHY ANAM CHARAN PANDA KAMAKHYANAGAR /439 /2022

VS VS ()

STATE OF ODISHA //
515 ABLAPL/0002846/2023 KULAMANI MOHAPATRA KHAGESWAR BEHERA NILGIRI /84 /2023

VS VS ()

STATE OF ODISHA //
516 ABLAPL/0002847/2023 SHIBA SAHOO GHANASHYAM MUDULI BHARATPUR PS /515 /2022

VS VS ()

STATE OF ODISHA //
517 ABLAPL/0002848/2023 RAGHUNATH DAS SURYA NARAYAN MISHRA SEA BEACH /60 /2023

VS VS ()

STATE OF ODISHA //
518 ABLAPL/0002849/2023 SIBANI @ SIBANARAYAN DEO LAXMI NARAYAN DAS PURI TOWN /101 /2023

VS VS ()

STATE OF ODISHA //
519 ABLAPL/0002850/2023 BUBUNA@CHANDAN BISWAL SURYA NARAYAN MISHRA CHANDANPUR /74 /2023

VS VS ()

STATE OF ODISHA //
520 ABLAPL/0002851/2023 ANIL BARAL SAPAN KUMAR LENKA BANAPUR P.S. /601 /2022

VS VS ()

STATE OF ODISHA //
521 ABLAPL/0002852/2023 ANANDA PRADHAN JAYADEBA BEHERA NAYAGARH SADAR /44 /2023

VS VS ()

STATE OF ODISHA //
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522 ABLAPL/0002853/2023 JAYANTA KUMAR DAS @ JAYANT DAS PRAVASH CHANDRA JENA KAMARDA /33 /2023

VS VS ()

STATE OF ODISHA //
523 ABLAPL/0002854/2023 TAPAN KUMAR AICH @ AICHA PRAVASH CHANDRA JENA TALASARI MARINE /20 /2023

VS VS ()

STATE OF ODISHA //
524 ABLAPL/0002855/2023 SUREANDRA MAHARANA ACHYUTANANDA PATTANAIK BALIPATNA /95 /2023

VS VS ()

STATE OF ODISHA //
525 ABLAPL/0002856/2023 SESHADEB MISHRA BIJAYA KUMAR RAGADA SAMBALPUR TOWN /481 /2022

VS VS ()

STATE OF ODISHA //
526 ABLAPL/0002857/2023 BIKASH BURMAN RAJIB LOCHAN PATTNAIK CHITRAKONDA /204 /2022

VS VS ()

STATE OF ODISHA //
527 ABLAPL/0002858/2023 NALI@SANOJ KUMAR BARIK SATYA NARAYAN MISHRA 4 BASUDEVPUR /86 /2023

VS VS ()

STATE OF ODISHA //
528 ABLAPL/0002859/2023 CHITTARANJAN SWAIN MAHIMANANDA SWAIN BARANGA /91 /2023

VS VS ()

STATE OF ODISHA //
529 ABLAPL/0002860/2023 HARIA SAHOO@HARIHAR SAHU MANASI MOHAPATRA BRAMHA BARADA /18 /2023

VS VS ()

STATE OF ODISHA //
530 ABLAPL/0002861/2023 SASMITA JALLI SARAT KUMAR JENA RAMBHA (KHALLIKOTE) /157 /2023

VS VS ()

STATE OF ODISHA //
531 ABLAPL/0002862/2023 PANKAJINI KISAN SUSHANTA KUMAR PRADHAN LAHUNIPADA /45 /2023

VS VS ()

STATE OF ODISHA //
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1 2/2023 SANTOSH KUMAR-MP BIJAYA KUMAR RAGADA

GUAP/4/2023

2 5/2023 ORISSA TEXTILE MILLS-MP MR.SHOVESH ROY, MISS TRUPTI SHARMA O.L.

CMPAT/25/2001

3 12/2023 GOPINATH SRICHANDAN-MP M/S.BHAKTAHARI MOHANTY

SAO/7/2019

4 18/2023 HINDU PUBLIC-MP M/S.AMIYA KU.MISHRA

MSA/5/2013

5 19/2023 HINDU PUBLIC-MP M/S.AMIYA KU.MISHRA

MSA/5/2013

6 20/2023 HINDU PUBLIC-MP M/S.AMIYA KU.MISHRA

MSA/5/2013

7 21/2023 HINDU PUBLIC-MP M/S.AMIYA KU.MISHRA

MSA/5/2013

8 22/2023 HINDU PUBLIC-MP M/S.AMIYA KU.MISHRA

MSA/5/2013

9 23/2023 HINDU PUBLIC-MP M/S.AMIYA KU.MISHRA

MSA/5/2013

10 24/2023 HINDU PUBLIC-MP M/S.AMIYA KU.MISHRA

MSA/5/2013

11 25/2023 HINDU PUBLIC-MP M/S.AMIYA KU.MISHRA

MSA/5/2013

12 26/2023 HINDU PUBLIC-MP M/S.AMIYA KU.MISHRA

MSA/5/2013

13 27/2023 HINDU PUBLIC-MP M/S.AMIYA KU.MISHRA

MSA/5/2013

14 28/2023 HINDU PUBLIC-MP M/S.AMIYA KU.MISHRA

MSA/5/2013

15 29/2023 HINDU PUBLIC-MP M/S.AMIYA KU.MISHRA

MSA/5/2013

16 35/2023 DOSU@DUSMANTA BEHERA-MP CHITTARANJAN PATTNAIK

JCRLA/30/2021

17 36/2023 DOSU@DUSMANTA BEHERA-MP MR. SURYAKANTA DWIVEDY, M/S. CHITTA RANJAN PATTANAIK,S.C.PADHI,R. DASH

JCRLA/30/2021

18 54/2023 GAIRUN BIBI-MP SUDHIR CHANDRA MOHANTY

LAA/73/2022

19 55/2023 GAIRUN BIBI-MP SUDHIR CH. MOHANTY

LAA/74/2022

20 56/2023 GAIRUN BIBI-MP SUDHIR CH. MOHANTY

LAA/75/2022

21 57/2023 RABINDRA KISHORE SRICHANDAN-MP DEBASIS TRIPATHY

LAA/49/2022

22 65/2023 MURALI DHAR MAHANTA-MP

WPC(OAC)/2288/2018

23 90/2023 IRCON INTERNATIONAL LTD.-MP MILAN KANUNGO

CMAPL/228/2023

24 93/2023 ARJUNA BEHERA-MP MANOJ KUMAR MOHANTY

RVWPET/92/2023

25 95/2023 SUBHASHREE @ SUBHASHRI DHAR-MP PARTHA SARATHI NAYAK

MATA/90/2023

26 96/2023 SUBHASHREE @ SUBHASHRI DHAR-MP PARTHA SARATHI NAYAK
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MATA/90/2023

27 102/2023 SARADA PRASANNA SWAIN-MP DAYANANDA MOHAPATRA

CRLMP/575/2023

28 104/2023 ANUPAM DAS-MP AMIT PATTNAIK

CRLMP/2170/2022

29 109/2023 CHANDAN ASHIS GUPTA-MP NIRANJAN PANDA

RPFAM/116/2022

30 110/2023 KAMLESH KUMAR SEN@KAMALESH SEN-MP SURYAKANTA DWIBEDI

RPFAM/96/2023

31 111/2023 BIMALENDU PRADHAN-MP MR.MOHIT AGARWAL

CONTC/400/2023

32 111/2023 KAMLESH KUMAR SEN@KAMALESH SEN-MP SURYAKANTA DWIBEDI

RPFAM/96/2023

33 112/2023 RABINDRA MOHAPATRA-MP SURYAKANTA DWIBEDI

RPFAM/97/2023

34 112/2023 DR. JAYASHREE NANDA-MP

CONTC/4671/2022

35 113/2023 RABINDRA MOHAPATRA-MP SURYAKANTA DWIBEDI

RPFAM/97/2023

36 126/2023 PUSPALATA TAREI-MP PARTHA SARATHI NAYAK

TRP(C)/108/2023

37 127/2023 PRATIMA PANI-MP BHABANI SHANKAR DASPARIDA

TRP(C)/109/2023

38 128/2023 KUSUMANJALI SAHOO-MP BIKASH JENA

TRP(C)/110/2023

39 197/2023 PRATAP SABAR-MP M.M.SWAIN

CRLREV/135/2023

40 198/2023 GAYADHAR PARIDA-MP SUMIT SEKHAR PATTANAIK

CRLREV/136/2023

41 232/2023 AKSHAYA SAHOO@AKSHYA ALIAS RAJU SAHOO-MP SATYABAN SAHOO

FAO/140/2023

42 233/2023 REGIONAL DIRECTOR, ESIC-MP AMARENDRA PRASAD RAY

FAO/142/2023

43 234/2023 DIVL. MANAGER, M/S. NEW INDIA ASSURANCE CO. LTD.-MPSOMNATHA ROY

FAO/145/2023

44 235/2023 LEGAL MANAGER(T.P.HUB), M/S NATIONAL INSURANCE COMPANY LTD.-MPG.P.DUTTA

FAO/501/2022

45 236/2023 LEGAL MANAGER(T.P.HUB), M/S NATIONAL INSURANCE COMPANY LTD.-MPG.P.DUTTA

FAO/501/2022

46 237/2023 THD DIVL. MANAGER, M/S. ORIENTAL INSURANCE CO. LTD.-MPG.P DUTTA

FAO/63/2023

47 238/2023 THE DIVL. MANAGER, M/S. NATIONAL INSURANCE CO. LTD.-MPG.P DUTTA

FAO/62/2023

48 263/2023 PUPPALA ISWARAMMA-MP

RSA/41/2014

49 264/2023 RAGHUNATH SAHU-MP SOUMYA MISHRA

RSA/110/2023

50 265/2023 ASHOK KU.HOTA-MP M/S.SURENDRA KU.PATRI

RSA/200/2010

51 266/2023 ASHOK KU.HOTA-MP M/S.SURENDRA KU.PATRI

RSA/200/2010

52 267/2023 KRUTANJALI NAYAK-MP TUSAR KUMAR MISHRA

RSA/147/2018

53 268/2023 HAREKRUSHNA MALLIK-MP M/S.BHAKTAHARI MOHANTY

RSA/17/2017

54 269/2023 BIRANCHI MESWA-MP DWARIKA PRASAD MOHANTY

RSA/315/2022

55 270/2023 STATE OF ODISHA-MP AJODHYA RANJAN DASH, A.G.A.

RSA/111/2023

56 271/2023 STATE OF ODISHA-MP AJODHYA RANJAN DASH, A.G.A.

RSA/111/2023

57 272/2023 SUSHILA SAHOO-MP M/S.TUSAR KU.MISHRA

RSA/50/2016
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58 281/2023 RAMESH KUMAR PARIDA-MP DEEPALI MAHAPATRA

CMP/304/2023

59 282/2023 RAMESH KUMAR PARIDA-MP DEEPALI MOHAPATRA

CMP/305/2023

60 283/2023 RAMESH KUMAR PARIDA-MP DEEPALI MOHAPATRA

CMP/305/2023

61 284/2023 K.SHIVA SANKAR SENAPATI-MP KISHORE KUMAR MISHRA

CMP/307/2023

62 285/2023 PRASANTA KUMAR SAHOO-MP CHANDRAMANI DASH

CMP/308/2023

63 286/2023 BRAJA KISHORI SINGH-MP DEEPALI MAHAPATRA

CMP/310/2023

64 287/2023 DHARANIDHAR ROUT-MP AMIT PRASAD BOSE

CMP/311/2023

65 288/2023 JEETENDRA BEURA-MP SANDIPANI MISRA

CMP/296/2023

66 289/2023 JEETENDRA BEURA-MP SANDIPANI MISRA

CMP/295/2023

67 290/2023 OMKARNANDA @ OMKARNANDA PUROHIT-MP TUSAR KUMAR MISHRA

CMP/312/2023

68 291/2023 OMKARNANDA @ OMKARNANDA PUROHIT-MP TUSAR KUMAR MISHRA

CMP/312/2023

69 292/2023 OMKARNANDA @ OMKARNANDA PUROHIT-MP TUSAR KUMAR MISHRA

CMP/313/2023

70 293/2023 OMKARNANDA @ OMKARNANDA PUROHIT-MP TUSAR KUMAR MISHRA

CMP/313/2023

71 294/2023 MADHUSUDAN BHOI-MP SATYA NARAYAN MISHRA 

CMP/314/2023

72 414/2023 BANITA GAUDA-MP M/S.K.C.NAYAK

MACA/613/2010

73 415/2023 AMRIT MOHANTY-MP K.C.NAYAK

MACA/343/2021

74 416/2023 NALITA PATRA-MP PRADEEP KUMAR MISHRA

MACA/224/2023

75 417/2023 NALITA PATRA-MP PRADEEP KUMAR MISHRA

MACA/224/2023

76 418/2023 KALYANI SUHULA-MP PRADEEP KUMAR MISHRA

MACA/225/2023

77 419/2023 SHANTI PRADHAN-MP PRADEEP KUMAR MISHRA

MACA/226/2023

78 420/2023 RAMA DEI-MP PRADEEP KUMAR MISHRA

MACA/227/2023

79 421/2023 PAYAL BALIARSINGH-MP PRADEEP KUMAR MISHRA

MACA/228/2023

80 422/2023 PAYAL BALIARSINGH-MP PRADEEP KUMAR MISHRA

MACA/228/2023

81 423/2023 NATIONAL INSURANCE CO. LTD.-MP PRASANTA KUMAR MAHALI

MACA/229/2023

82 424/2023 LEENA MANI HANSDAH @ MURMU-MP BIRANCHI NARAYAN RATH

MACA/230/2023

83 425/2023 BIJAY KUMAR ROUL-MP BISHNU BRATA SINGH

MACA/231/2023

84 426/2023 SARITA DEVI SOMANI @ SAVITRI DEVI-MP PRADEEP KUMAR MISHRA

MACA/232/2023

85 427/2023 JOSHNA NAYAK-MP PRADEEP KUMAR MISHRA

MACA/233/2023

86 428/2023 SUBASA SAHOO-MP PRASANNA KUMAR MISHRA

MACA/99/2020

87 429/2023 HIRALAL LATH-MP PRADEEP KUMAR MISHRA

MACA/234/2023

88 430/2023 MAMATA PRADHAN-MP PRADEEP KUMAR MISHRA

MACA/235/2023

89 431/2023 KAMINI DEI-MP PRADEEP KUMAR MISHRA
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MACA/236/2023

90 432/2023 GEETANJALI SAHOO-MP PRADEEP KUMAR MISHRA

MACA/237/2023

91 433/2023 PRITIRANJAN SINGH-MP PRADEEP KUMAR MISHRA

MACA/238/2023

92 434/2023 THE LEGAL MANAGER, M/S. ORIENTAL G.I.CO. LTD.-MP NAYAN BEHARI DAS

MACA/239/2023

93 435/2023 DIVL. MANAGER, ORIENTAL INSURANCE CO. LTD.-MP RIMJHIMBALA PATI

MACA/242/2023

94 436/2023 BRANCH MANAGER, CHOLAMANDALAM MS G.I.CO. LTD.-MPG.P DUTTA

MACA/88/2023

95 437/2023 M/S. NATIONAL INSURANCE CO. LTD.-MP G.P DUTTA

MACA/118/2023

96 438/2023 CHOLAMANDALAM MS G.I.CO. LTD.-MP G.P DUTTA

MACA/117/2023

97 439/2023 THE MANAGER CLAIM (LEGAL), CHOLAMANDALAM MS GENERAL COMPANY LTD.-MPG.P DUTTA

MACA/87/2023

98 440/2023 SR. DIVL. MANAGER, NEW INDIA ASSURANCE CO. LTD.-MPG.P DUTTA

MACA/770/2022

99 441/2023 THE DIVL. MANAGER, M/S. NATIONAL INSURANCE CO. LTD.-MPG.P DUTTA

MACA/86/2023

100 442/2023 DIVL.MANAGER,IRIENTAL INSURANCE CO.LTD.-MP

MACA/1070/2018

101 443/2023 DIVL. MANAGER, M/S. NATIONAL INSURANCE CO. LTD.-MPPRAKASH KUMAR MOHANTY

MACA/244/2023

102 451/2023 AMAN KESHARI SINGH-MP

BLAPL/1881/2023

103 452/2023 BABLU MAHATO-MP RAJIB LOCHAN PATTNAIK

BLAPL/287/2023

104 453/2023 AMIT AGRAWAL-MP

BLAPL/3722/2022

105 454/2023 TUNU @ TUNA NAYAK-MP AMULYA RATNA PANDA

BLAPL/216/2023

106 455/2023 ROMANCHAL MEHER-MP SARATHI JYOTI MOHANTY

BLAPL/11108/2022

107 456/2023 MANAS @ MANAS KUMAR DAS-MP

BLAPL/895/2023

108 457/2023 RAGHUNATH BEHERA-MP

BLAPL/1853/2022

109 458/2023 GUDDU @ DEBASISH SAHOO-MP JNYANANANDA PANDA

BLAPL/7045/2022

110 459/2023 SHYAM SUNDAR SAHANI-MP ANIRUDHA DAS

BLAPL/3105/2023

111 460/2023 LALA AMRUT SAGAR RAY-MP DEBASNAN DAS

BLAPL/6511/2022

112 461/2023 BASUDEV PRADHAN-MP JUGALA KISHORE PANDA

BLAPL/1082/2023

113 462/2023 SANJAY KUMAR JENA-MP

BLAPL/4454/2021

114 463/2023 DEBENDRA DHAR @ DEBAR-MP SARAT KUMAR JENA

BLAPL/1806/2023

115 464/2023 DEBENDRA DHAR @ DEBAR-MP SARAT KUMAR JENA

BLAPL/3130/2023

116 465/2023 LALA AMRUT SAGAR RAY-MP SUJIT SATAPATHY

BLAPL/3133/2023

117 584/2023 KANHAILAL MEHER-MP

ABLAPL/12713/2022

118 585/2023 J. GAJA-MP

ABLAPL/2166/2023

119 586/2023 PURNA CHANDRA SAHOO-MP

ABLAPL/1518/2023

120 587/2023 PURNA CHANDRA SAHOO-MP

ABLAPL/1497/2023
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121 588/2023 BAIKUNTHA NAIK-MP

ABLAPL/7274/2018

122 589/2023 NALINI KANTA BARAL-MP

ABLAPL/11780/2022

123 590/2023 MEHERUN BIBI-MP

ABLAPL/10970/2019

124 591/2023 MANOJ KUMAR MALLICK-MP

ABLAPL/13782/2022

125 592/2023 MIRZA  AAQUIB ALLI BAIG-MP

ABLAPL/10546/2022

126 593/2023 PRANAB BISWAL-MP

ABLAPL/1918/2023

127 594/2023 PRAMOD KUMAR PARIDA-MP

ABLAPL/1863/2023

128 664/2023 SURENDRA SAHU@LULU-MP M/S.ARIJEET MISHRA M/S.SITAKANTA HOTA S.K.DWIBEDI

CRLA/180/2011

129 665/2023 AMIT KUMAR-MP REENA NAYAK

CRLA/304/2023

130 666/2023 MANOJA BEHERA@KUNTHU-MP M/S.ASUTOSH TRIPATHY

CRLA/164/2019

131 667/2023 BRAJA KISHORE DAS-MP AKSHAYA KUMAR PANDEY

CRLA/608/2022

132 668/2023 GANESWAR BASTIA@GANESH-MP SAMVIT MOHANTY

CRLA/938/2022

133 669/2023 PURNA CHANDRA BISOI @ BISOYI-MP SANJAY KUMAR PRADHAN

CRLA/306/2023

134 670/2023 PURNA CHANDRA BISOI @ BISOYI-MP SANJAY KUMAR PRADHAN

CRLA/306/2023

135 671/2023 BADACHHUA@HIMANSHU SEKHAR DAS-MP M/S. SURYAKANTA DASH,HAREKRUSHNA MAHARANA

CRLA/58/2015

136 672/2023 JUGAL BALIARSINGH-MP SUCHIT KUMAR NAYAK

CRLA/308/2023

137 673/2023 JUGAL BALIARSINGH-MP SUCHIT KUMAR NAYAK

CRLA/308/2023

138 674/2023 JUGAL BALIARSINGH-MP SUCHIT KUMAR NAYAK

CRLA/308/2023

139 977/2023 SANJIB KUMAR MALIK-MP

CRLMC/357/2023

140 978/2023 JIBAN JYOTI JENA-MP SARADA PRASAD DASH

CRLMC/1393/2023

141 979/2023 BISWAJIT PATTNAIK-MP RABINDRA KUMAR PATNAIK

CRLMC/1395/2023

142 980/2023 HEMANTA KHEMUNDU-MP ARIJEET MISHRA

CRLMC/1397/2023

143 981/2023 SANTOSH KUMAR NAYAK-MP MADAN MOHAN  SWAIN

CRLMC/1398/2023

144 982/2023 SARADA PRASAD SAHOO-MP SAMVIT MOHANTY

CRLMC/725/2023

145 983/2023 RANJAN KUMAR ROUTRAY-MP

CRLMC/2226/2022

146 984/2023 ALIBHA RANI SABAT@SAHU-MP

CRLMC/924/2022

147 985/2023 G.KRUTIBAS PATRA-MP ANIRUDHA DAS

CRLMC/1404/2023

148 986/2023 SANTOSH KUMAR PANDA-MP KARTIK CHANDRA TRIPATHY

CRLMC/1406/2023

149 987/2023 GANGA@GANGADHAR PARIDA-MP MANAS KUMAR CHAND

CRLMC/1410/2023

150 988/2023 DIPAK @ DEEPAK KUMAR JAIN-MP BHABANI SHANKAR DASPARIDA

CRLMC/1411/2023

151 989/2023 SIDDHANT KUMAR DUTT-MP SIDHARTH PRASAD DAS

CRLMC/1412/2023

152 990/2023 ANUSAYA BEHERA-MP MOHAMMED MUSTAQ ANSARI
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CRLMC/1414/2023

153 991/2023 ALATI DEVI-MP SIDHESWAR MOHANTY

CRLMC/1415/2023

154 992/2023 MD. AMAN ANSARI @ MD. AMAN-MP SOUMYA RANJAN DAS

CRLMC/1416/2023

155 993/2023 KELE DHANWAR @ KALE DHANWAR-MP SOUMYA RANJAN DAS

CRLMC/1417/2023

156 994/2023 SK.JAMALUDDIN-MP

CRLMC/607/2023

157 995/2023 SANTOSH KUMAR MAHAPATRA-MP DEVASHIS PANDA

CRLMC/2136/2022

158 996/2023 PRADIP KUMAR PAL-MP PRAVASH CHANDRA JENA

CRLMC/1422/2023

159 997/2023 TARANISEN PRASAD MAHARANA-MP RAMAKANTA PRADHAN

CRLMC/1421/2023

160 998/2023 PAKKI SRINIBAS RAO PATTNAIK-MP PRASANTA KUMAR PANDA

CRLMC/1427/2023

161 999/2023 BISHAL AGARWAL-MP ABHISHEK DASH

CRLMC/1428/2023

162 1000/2023 RUDRA NARAYAN MISHRA-MP GOURI MOHAN RATH

CRLMC/1429/2023

163 1001/2023 PANDABA SAHU-MP BHARAT JALLI

CRLMC/1430/2023

164 1002/2023 ABINASH SAHOO-MP DEEPAK KUMAR SAMANTARAY

CRLMC/1431/2023

165 1346/2023 STATE OF ODISHA-MP MANOJ KUMAR KHUNTIA, A.G.A.

WA/534/2023

166 1347/2023 STATE OF ODISHA-MP MANOJ KUMAR KHUNTIA, A.G.A.

WA/534/2023

167 1348/2023 STATE OF ODISHA-MP MANOJ KUMAR KHUNTIA, A.G.A.

WA/534/2023

168 1349/2023 STATE OF ODISHA-MP SAROJ KANTA SAMAL, A.G.A.

WA/535/2023

169 1350/2023 STATE OF ODISHA-MP SAROJ KANTA SAMAL, A.G.A.

WA/535/2023

170 1351/2023 STATE OF ODISHA-MP SAROJ KANTA SAMAL, A.G.A.

WA/535/2023

171 1352/2023 STATE OF ODISHA-MP DEBASIS NAYAK, A.G.A.

WA/536/2023

172 1353/2023 STATE OF ODISHA-MP DEBASIS NAYAK, A.G.A.

WA/536/2023

173 1354/2023 STATE OF ODISHA-MP RABI NARAYAN MISHRA, A.G.A.

WA/537/2023

174 1355/2023 STATE OF ODISHA-MP RABI NARAYAN MISHRA, A.G.A.

WA/537/2023

175 1356/2023 STATE OF ODISHA-MP RABI NARAYAN MISHRA, A.G.A.

WA/537/2023

176 1357/2023 PRAMOD KUMAR PADIHARY-MP BHARAT CHANDRA PANDA

WA/538/2023

177 1358/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/539/2023

178 1359/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/539/2023

179 1360/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/539/2023

180 1361/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/539/2023

181 1362/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/540/2023

182 1363/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/540/2023

183 1364/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/540/2023

Page 6/11



184 1365/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/540/2023

185 1366/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/541/2023

186 1367/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/541/2023

187 1368/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/541/2023

188 1369/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/541/2023

189 1370/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/542/2023

190 1371/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/542/2023

191 1372/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/542/2023

192 1373/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/542/2023

193 1374/2023 STATE OF ODISHA-MP UTTAM KUMAR SAHOO, A.S.C.

WA/543/2023

194 1375/2023 STATE OF ODISHA-MP UTTAM KUMAR SAHOO, A.S.C.

WA/543/2023

195 1376/2023 STATE OF ODISHA-MP UTTAM KUMAR SAHOO, A.S.C.

WA/543/2023

196 1377/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/544/2023

197 1378/2023 HARA PRASAD DAS-MP KAUSHIK SWAIN

WA/545/2023

198 1379/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/544/2023

199 1380/2023 HARA PRASAD DAS-MP KAUSHIK SWAIN

WA/545/2023

200 1381/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/546/2023

201 1382/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/546/2023

202 1383/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/546/2023

203 1384/2023 STATE OF ODISHA-MP SANDEEP PARIDA, SR, S.C.(S AND ME)

WA/546/2023

204 1385/2023 STATE OF ODISHA-MP TARUN PATNAIK,A.G.A

WA/547/2023

205 1386/2023 STATE OF ODISHA-MP TARUN PATNAIK,A.G.A

WA/547/2023

206 1387/2023 STATE OF ODISHA-MP TARUN PATNAIK,A.G.A

WA/547/2023

207 1388/2023 STATE OF ODISHA-MP TARUN PATNAIK,A.G.A

WA/548/2023

208 1389/2023 STATE OF ODISHA-MP TARUN PATNAIK,A.G.A

WA/548/2023

209 1390/2023 STATE OF ODISHA-MP PRASANNA KUMAR MOHANTY, A.S.C.

WA/549/2023

210 1391/2023 STATE OF ODISHA-MP PRASANNA KUMAR MOHANTY, A.S.C.

WA/549/2023

211 1392/2023 STATE OF ODISHA-MP PRASANNA KUMAR MOHANTY, A.S.C.

WA/549/2023

212 1393/2023 STATE OF ODISHA-MP PRASANA KU MOHANTY,A.S.C

WA/550/2023

213 1394/2023 STATE OF ODISHA-MP PRASANA KU MOHANTY,A.S.C

WA/550/2023

214 1395/2023 STATE OF ODISHA-MP PRASANA KU MOHANTY,A.S.C

WA/550/2023

215 1396/2023 STATE OF ODISHA-MP PRASANNA KUMAR MOHANTY, A.S.C.
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WA/551/2023

216 1397/2023 STATE OF ODISHA-MP PRASANNA KUMAR MOHANTY, A.S.C.

WA/551/2023

217 1398/2023 STATE OF ODISHA-MP PRASANNA KUMAR MOHANTY, A.S.C.

WA/551/2023

218 1399/2023 STATE OF ODISHA-MP MANOJA KUMAR KHUNTIA,A.G.A

WA/552/2023

219 1400/2023 STATE OF ODISHA-MP MANOJA KUMAR KHUNTIA,A.G.A

WA/552/2023

220 1401/2023 STATE OF ODISHA-MP MANOJA KUMAR KHUNTIA,A.G.A

WA/552/2023

221 1402/2023 SECY., ODISHA, H. AND U.D DEPTT-MP MANOJ KUMAR KHUNTIA, A.G.A.

WA/553/2023

222 1403/2023 SECY., ODISHA, H. AND U.D DEPTT-MP MANOJ KUMAR KHUNTIA, A.G.A.

WA/553/2023

223 3746/2023 DWARASUNI THAKURANI BIJE, BANGOMUNDA-MP MANMAYA KUMAR DASH

WP(C)/33185/2022

224 3747/2023 SUSANTA BEHERA-MP RANJIT MOHANTY

WP(C)/8188/2023

225 3748/2023 SANKARSAN PRADHAN-MP RAJ KISHORE SWAIN

WP(C)/57/2023

226 3749/2023 AMARESH BEHERA-MP AMITAV DAS

WP(C)/4581/2023

227 3750/2023 PRALUBDHA JENA-MP BIRAJA PRASANNA DAS

WP(C)/8348/2023

228 3751/2023 JAY PRAKASH SAH-MP TRILOCHAN NANDA

WP(C)/8369/2023

229 3752/2023 PRAKASH BISOI-MP TRILOCHAN NANDA

WP(C)/8374/2023

230 3753/2023 BAPI MALI-MP TRILOCHAN NANDA

WP(C)/8377/2023

231 3754/2023 RAGHUNATH MALIK-MP BIJAYA KUMAR BEHERA 1

WP(C)/8382/2023

232 3755/2023 MANJULA MOHANTY-MP

WP(C)/7069/2023

233 3756/2023 SUSHILABALA MALLICK-MP BIJAYA KUMAR BEHERA 1

WP(C)/3323/2023

234 3757/2023 ANIRUDHA GHUSI-MP

WP(C)/5200/2023

235 3758/2023 SWAPNA BHAISAL-MP

WP(C)/5203/2023

236 3759/2023 J.VISHNU VARDHAN NAIDU-MP AUROVINDA MOHANTY

WP(C)/8389/2023

237 3760/2023 KHETRAMANI PATEL-MP

WP(C)/5206/2023

238 3761/2023 NIRAKAR GHADEI-MP S.P.NATH

WP(C)/6835/2023

239 3762/2023 THE E.E. (ELECT.), BALESORE ELECTRICAL DIVISION, NESCO-MPPRASANTA KUMAR TRIPATHY

WP(C)/1103/2021

240 3763/2023 TRIBHUBANACHANDRA DEO-MP BIJAYA KUMAR NAYAK (3)

WP(C)/8406/2023

241 3764/2023 SURENDRA KUMAR BEHERA-MP

WP(C)/31682/2022

242 3765/2023 ASHOK KUMAR JENA-MP MANAS PATI

WP(C)/8402/2023

243 3766/2023 S.K.D.ASSOCIATES,CUTTACK-MP SANTOSH KUMAR MAHANTY

WP(C)/8414/2023

244 3767/2023 M/S FIREKING REFRACTORIES PVT. LTD., CUTTACK-MP SAGARIKA SAHOO

WP(C)/8413/2023

245 3768/2023 DR. PRASANTA PARIDA-MP NITYANANDA BEHURIA

WP(C)/7282/2023

246 3769/2023 THE MANAGEMENT OF M/S. OCP PVT. LTD.,JHARSUGUDA-MPSOMANATH MISHRA

WP(C)/8416/2023
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247 3770/2023 SATYA SUNDAR ROUT-MP HIMANSU SEKHAR SAHU

WP(C)/8422/2023

248 3771/2023 CHAIRMAN OF OCA-MP

WP(C)/3123/2012

249 3772/2023 SHREE SRIKHETRA A.C. BHAKTI VEDANTA SWAMI CHERITABLE TRUST, BBSR-MPBANSHIDHAR BAUG

WP(C)/8439/2023

250 3773/2023 CHAIRMAN OF OCA-MP

WP(C)/3123/2012

251 3774/2023 NIRANJAN MAHAPATRA-MP

WP(C)/15344/2022

252 3775/2023 MANAGEMENT,EXE.ENGNR-MP M/S.B.K.NAYAK

WP(C)/10127/2004

253 3776/2023 ALUMNI ASSOCIATION, LAJPATRAI LAW COLLEGE,SAMBALPUR-MP

WP(C)/31964/2021

254 3777/2023 ANITA GUPTA-MP PRAFULLA KUMAR RATH

WP(C)/8449/2023

255 3778/2023 PADMINI MUKHI-MP PRAFULLA KUMAR RATH

WP(C)/8450/2023

256 3779/2023 ANITA GUPTA-MP PRAFULLA KUMAR RATH

WP(C)/8451/2023

257 3780/2023 ASHOK KUMAR NAYAK-MP GYANA RANJAN SETHI

WP(C)/8459/2023

258 3781/2023 HARIHAR TUNGA-MP GYANA RANJAN SETHI

WP(C)/8464/2023

259 3782/2023 MANGAL CHARAN TUDU-MP BHARAT CHANDRA PATRA

WP(C)/8466/2023

260 3783/2023 SANGHAMITRA PATNAIK-MP DWARIKA PRASAD MOHANTY

WP(C)/8220/2023

261 3784/2023 SANGHAMITRA PATNAIK-MP DWARIKA PRASAD MOHANTY

WP(C)/8222/2023

262 3785/2023 ARATI KUMAR SETHI-MP JUDHISTHIR SAHOO

WP(C)/8471/2023

263 3786/2023 TP NORTHERN ODISHA DISTRIBUTION LTD. JAJPUR-MP PRADIPTA KUMAR MOHANTY

WP(C)/8473/2023

264 3787/2023 SUDHIR KUMAR KHANDA-MP NIRANJAN LENKA

WP(C)/34014/2021

265 3788/2023 LAKSHMAN KUMAR SAHOO-MP KANANBALA ROY CHOUDHURY

WP(C)/23024/2022

266 3789/2023 ANJALI PRABHA PANDA-MP LAXMIKANTA MOHANTY

WP(C)/4623/2023

267 3790/2023 SRICHARAN SAMAL-MP M/S.L.K.MOHANTY

WP(C)/6806/2020

268 3791/2023 M/S. TUSHAR KANTA NAYAK-MP KSHIROD KUMAR SAHOO

WP(C)/8475/2023

269 3792/2023 CHITTA RANJAN MOHAPATRA-MP KANANBALA ROY CHOUDHURY

WP(C)/8476/2023

270 3793/2023 M/S. TUSHAR KANTA NAYAK-MP KSHIROD KUMAR SAHOO

WP(C)/8477/2023

271 3794/2023 RADHARAMAN MOHANTY-MP DURGESH NARAYAN RATH

WP(C)/8481/2023

272 3795/2023 LOKANATH MISHRA-MP ANURAG PATI

WP(C)/8488/2023

273 3796/2023 SAUBHAGYA MANJARI SAMANTARAY-MP SAMEER KUMAR DAS

WP(C)/8489/2023

274 3797/2023 PRAVAKAR NAYAK-MP GHANASHYAM MUDULI

WP(C)/22834/2022

275 3798/2023 ASSOCIATION OF ODISHA GRAMYA BANK OFFICERS, BBSR-MPDEBENDRA MOHANTA

WP(C)/32752/2022

276 3799/2023 KANAKALATA SAHOO-MP DURGA PRASAD PRADHAN

WP(C)/8490/2023

277 3800/2023 ALOK KUMAR ROUT-MP SESHADEV DASH

WP(C)/8492/2023

278 3801/2023 SUJITA KUMAR DANGA-MP ANURAG PATI
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WP(C)/8493/2023

279 3802/2023 SUBRAT KUMAR TRIPATHY-MP AUROVINDA MOHANTY

WP(C)/8037/2021

280 3803/2023 CHAITANYA SETHI-MP ATAL BIHARI LENKA

WP(C)/8494/2023

281 3804/2023 BIRENDRA SINGH-MP PABITRA KUMAR NAYAK

WP(C)/8497/2023

282 3805/2023 M/S. KAILAS MALIK-MP MUKESH AGARWAL

WP(C)/8498/2023

283 3806/2023 DAMBARUDHAR DASH-MP

WP(C)/1948/2023

284 3807/2023 AJIT KUMAR DASH-MP SUJATA JENA

WP(C)/8502/2023

285 3808/2023 EXE.ENGINEERELECTRICAL,NESCO-MP M/S.PRASANT KU.TRIPATHY

WP(C)/1661/2016

286 3809/2023 THE EXECUTIVE ENGINEER RED,WESCO,RAJGANGPUR-MPM/S.PRASANTA KUMAR TRIPATHY

WP(C)/2970/2018

287 3810/2023 EXE.ENGINEER(ELECT.),SOUTHCO-MP M/S.B.K.NAYAK 1

WP(C)/15291/2018

288 3811/2023 RAMESH SENA-MP PRASANTA KUMAR SATAPATHY

WP(C)/8504/2023

289 3812/2023 THE EXECUTIVE ENGINEER(ELECT)-MP M/S.B.K.NAYAK 1

WP(C)/15324/2018

290 3813/2023 MANARANJAN MAHAPATRA-MP SWAPNA KUMAR OJHA

WP(C)/8506/2023

291 3814/2023 The executive engineer (elect.)-MP M/S.B.K.NAYAK 1

WP(C)/15325/2018

292 3815/2023 EXE.ENGINEER(ELECT)-MP M/S.B.K.NAYAK

WP(C)/15326/2018

293 3816/2023 THE EXECUTIVE ENGINEER (ELECT.)-MP M/S.B.K.NAYAK 1

WP(C)/15327/2018

294 3817/2023 SRADHANJALI PAIKARAY-MP SUKANTA KUMAR DALAI

WP(C)/8511/2023

295 3818/2023 EXE.ENGINEER(ELECT)-MP M/S.B.K.NAYAK 1

WP(C)/15328/2018

296 3819/2023 EXECUTIVE ENGINEER(ELECT)-MP

WP(C)/14158/2019

297 3820/2023 EXECUTIVE ENGINEER(ELECTRICAL) SOUTHCO-MP M/S.B.K.NAYAK

WP(C)/14495/2019

298 3821/2023 EXECUTIVE ENGINEER (ELECTRICAL) SOUTHCO UTILITY,ASKA ELECTRICAL DIV. NO-1-MPM/S.B.K.NAYAK 1

WP(C)/14496/2019

299 3822/2023 EXECUTIVE ENGINEER (ELECTRICAL) SOUTHCO UTILITY,ASKA ELECTRICAL DIV. NO-1-MPM/S.B.K.NAYAK 1

WP(C)/14497/2019

300 3823/2023 THE EXECUTIVE ENGINEER (ELECT.) SOUTHCO-MP M/S.B.K.NAYAK 1

WP(C)/14498/2019

301 3824/2023 EXECUTIVE ENGINEER (ELECTRICAL)-MP M/S.B.K.NAYAK

WP(C)/27143/2019

302 3825/2023 JOBEDA KHATUN-MP SHIVSANKAR MOHANTY

WP(C)/8514/2023

303 3826/2023 EXECUTIVE ENGINEER (ELECTRICAL)-MP M/S.B.K.NAYAK

WP(C)/27144/2019

304 3827/2023 HARACHANDI PRIMARY FISHERMEN COOPERATIVE SOCIETY, PURI-MPSUKANTA KUMAR DALAI

WP(C)/8515/2023

305 3828/2023 PRIYABRATA BEHERA-MP TANMAY MISHRA

WP(C)/8516/2023

306 3829/2023 CHIEF ADMINISTRATOR, SHREE JAGANNATH TEMPLE ADMINISTRATION, PURI-MPL.N.RAYATSINGH

WP(C)/8518/2023

307 3830/2023 JOHAN DHAN-MP GYANA RANJAN SETHI

WP(C)/8519/2023

308 3831/2023 NISHARANI MAHAPATRA-MP ANAND CHANDRA SWAIN

WP(C)/8521/2023

309 3832/2023 BEDAMATI PARIMITA PANDA-MP PRASANTA KUMAR MISHRA

WP(C)/8118/2023
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310 3833/2023 SADASIVA PATI-MP SATYABHAMA SETHI

WP(C)/8520/2023

311 3834/2023 SUCHISMITA PATHY-MP PRASANTA KUMAR MISHRA

WP(C)/8119/2023

312 3835/2023 HARA PRASAD SENAPATI-MP PRABHU PRASANNA BEHERA

WP(C)/15075/2021

313 3836/2023 HARA PRASAD SENAPATI-MP PRABHU PRASANNA BEHERA

WP(C)/15069/2021

314 3837/2023 DR.SANJAY DAS GUPTA-MP

WP(C)/5263/2023

315 3838/2023 DEEPAK SATHUA MOHAPATRA-MP SUBRATA MISHRA

WP(C)/8525/2023

316 3839/2023 SAROJINI SATPATHY-MP

WP(C)/3242/2023

317 3840/2023 ODISHA STATE BUREAU OF TEXT BOOK PREPARATION AND PRODUCTION,BBSR-MPSIDHESWAR MOHANTY

WP(C)/37009/2021

318 3841/2023 CHANDRA SEKHAR MOHANTY-MP AMIT PRASAD BOSE

WP(C)/8529/2023

319 3842/2023 BICHHANDA MAJHI-MP

WP(C)/26716/2022

320 3843/2023 KABIRAJ PRADHAN-MP

WP(C)/26708/2022

321 3844/2023 MAHENDRANATH PARIDA-MP

WP(C)/6832/2023

322 3845/2023 EXECUTIVE ENGINEER,ELECTRICAL(NESCO UTILITY)-MPSURESH CHANDRA DASH

WP(C)/11396/2019

323 3846/2023 THE EXECUTIVE ENGINNEER,ELECTRICAL,NESCO-MP SURESH CHANDRA DASH

WP(C)/12420/2018

324 3847/2023 VEDANTA LIMITED-MP

WP(C)/10280/2021

325 3848/2023 VEDANTA LIMITED-MP

WP(C)/10280/2021

326 3849/2023 BHOLESWARI DAS-MP PIITAMBAR ACHARYA

WP(C)/8534/2023
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